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RESOLUTION RE. NATIONALISA-
TION OF FILM INDUSTRY

DR. (MRS.) MANGLADEV] TAL-
WAR (Rajasthan): Sir, with your
permission I beg to move the follow-
ing Resolution:

“That this House is of opinion
that the film industry in the coun-
try should be nationalised”,

This is a very wide subject which
has been debated in the past in both
Houses of Parliament ang different |
people have expressd thir views, A
resclution was moved and adopted
regarding films in this House on 6th
May 1965. India is a vast country
and various media of communication
such as newspapers, radio and even
television are available to the people
but they have a restricted approach.
Silver screen ig one of the miracles
of modern technology. One film can
be shown to millions of people both
inside and outside the country of its
origin. It is the cheapest and easiest
media of relaxation, recreation, edu-
cation and spread of culture.

[ RAJYA SABHA ]

The film industry in India is the
second largest in the world next only ‘
to the U.S.A. More than 20 lakhs of
people see films every day and more
than 2 lakhs of people are employed
in this industry. The chief centre of
this Industry is Bombay, although
Calcutta and Madras play an impor- |
tant part. Recently Hyderabad, and
Mysore have also established studios.
There are proposals from different
State Governments to help the film
industry to open studios for regional
films for the benefit of the people of
those States. A sum of more than
Rs. 80 crores is invested in the In-
dustry. By way of taxation, enter-
tainment tax and other taxes the
State Governments earn a consider-
able sum running into crores of rupees
every year as revenue. Films are a
good means of getting Aforeign ex-
change. They are exported to the

Middle East African countries, Latin
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America, Mauritious, Trinidad, Cey-
lon and Burma, Outstanding films are
shown in London and New York. In
the Soviet Union our films are more
popular than any other country. It
is said that a famous film story writer
had gone to Russia some five years
ago and he did not know the language
of the people nor did they know him.
He could not make them understand
as to which country he came from.
He showed his Gandhi cap but that
had ng effect on the people but a
bright idea dawned on him and he
began to sing “ZTH'TTTg” and they all
jumped. The people surrounding
him said: ‘Oh’. Raj Kapoor has come
to Russia’

Films have a profound eftect on the
people 1n general and youth in par-
ticular whose minds are more recep-
tive and impressionable at this age. It
is a powerful medium and has grip-
ped the mind of our younger genera-
tion. Most cinema halls are crowd-
ed to capacity as people in thousands
go to see films. When good films are
shown, tickets are sold in the black
market. It shows that this medium
of entertainment has become extre-
mely popular in our country,

The Government have been alive to
the increasing importance of this me-
dium and are producing good docu-
mentary films on different subjects
especially on the achievements of the
Government ip the different fields of
industrmes. The Government of India
have also established a Children’s Film
Society with  headquarters in New
Delhi. The society has  produced
some very good documentaries and
films for children, and they are also
shown in the different schools in Delhi
at reduced rates. In 1960 the Gov-
ernment establisheq a Film Finance
Corporation, Limited, and funds are
allocated to different producers who
are given loan on a nominal interest
to produce films of their choice, Si-
milarly the Government of India have
established an Indian Motion Pictures
Export Corporation in order to ex-
port films to the different parts of
the world. This shows that like the
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private sector Government alsp attach
great immportance to this industry.

Important  developments however
have taken place 1n the film industry
during the last three decades, Earher
the producer could produce good films
baseq on Indian culture acted by ta-
lented new stars in simple surround-

ings. I am mention g7 « IT acted

byDevika Rani, &7 by Lila Chitnis
and there were many others They
were real hits Many such pictures
could be mentioned The cost of pro-
duction of films was comparatively
low Later when the industry ex-
panded ang stars grew in numbers,
the senior and experienced artistes
began tp have ‘star value’ The suc-
cessful stars began lo take huge sums
of money at the time of getting the
contract signed This practice of tak-
ing lakhs of rupees as black money
has given rise to the worst type of
monopoly 1n ‘the industry Because
the producer has to and must spend
large sums of money to get the cele-
brated stars to make his ilm a suc-
cess  The contract 15 usual'v signed
long before the film 1s actually pro-
duced, At the time of signing the
contract the terms are settled re-
garding the amount of black money
which is paid at that time and the
white money, which 1s only a small
portion of the whole sum, is paid at
the time of Muhurt The Government
of India have established a Film Ins-
titute at Poona and have bought the
famous Prabhat Studio to train peo-
ple in acting, dancing and other art
subjects connectedq with the film in-
dustry The House wil] be surprised
to know that not 5 single person pas-
sed from this Institute has got any
contract in the film 1ndustry so far
A man or a woman born or related
to g particular family of celebrated
star only can get easy access to it
Since the producers have to pay large
sums of black money, they and the
distributors have developed an ex-
cessive profit motive There is a ten-
dency to create, and cater to a taste
based on excitement Exploitation of
sex appeal 1S Increasing every day.
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Even the titles of the films are show-
ing this tendency, for instance

faqg frmar =g famr, «f IAT a0
a§ 99, AU AAT, N {EIA
etc etc This tendency has a detri-

mental effect on the minds of the
younger generation Large posters,
Madam, verging on obscenmity are dis-
played everywhere, in the different
parts of our counfry. According to
psychologists, audio-visual media are
the strongest media to affect the hu-
man mind In the past, Herr Hitler
had used this media to turn young
Germans 1nto violent Nazis Mr Mao
Tse-Tung 1s using this media today
1o turn teen-agers Chinese into rebel-
lious Red Guards Whether we agree
with therr 1deology or not, Hitter did
1t as head of the Government, and
now Mao Tse-Tung 1s doing it Now
somehow they had the authority,
Madam, to lead their young and old
people in whatever way they liked.
But I would hke to know, Madam,
what authority our producers and
the people who are connected with
the film industry have to turn young
Indians into g violent anti-social mcb?
This is creating very great distress
in our country

Now the excessive money earned in
the film ndustry by stars, the pro-
ducers and others is another evil It
15 a different type of evil in the sense
that there 1s disparity of wealth
among the people connected with
films Extras and other workers 1n

the film ndustry are paid miserably,
meagre sum, and the Stars earn a
great deal of money and 1t is creat-
ing a king of crisis in their own lves
and the lives of the young people of
the country The younger people copy
the style of clothes, the hair-do, etc.
of the cinema stars In fact the actors
and actresses have profound influence
on the teen-agers But 1t 1s a matter of
great regret that the idols of millions
should have their feet of clay deep
down in the earth,
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[Dr. (Mrs.) Mangladevi Talwar.}

As stated above, box office hits need
not depend on sex appeal.

#F AA¥ 9199 &1 and &

L1 LG are good examples of
such films. Even in America, where
technological excellence is supreme,
British films are greatly admired and
they are very popular. They are
simple but well acted films,

At present we are inclined to imitate
the American movies. Our film music
is pgetting Westernized, and twist
tunes are invading our homes. The
young people, particularly the teen-
agers, think that jt is a part of their
accomplishment to be able to twist
and do other allied things. Pictures
showing crime and violence are getting
very popular.

SHRI A. D, MANI
desh):
dance and makes 5 great appeal to
the men-folk.

(Madhya Pra-

DR. (MRS.) MANGLADEVI TAL-
WAR: Recently I saw a demonstra-
tion in Delhi which depicted the scenes
enacted in the ilm w1 v {7 1
in which Sashi Kapoor is sacked by
his employer and he colleéts riff-raffs
and has pitched a tent outside the
residence of his employer. Vulgar
abuses are hurled at the employer, and
even a threat to abduct his daughter
is thrown at him, This very scene,
this very acting, this very theme was
enacted by the students at the Delhi
University campus not very long ago.

Other pictures like gH Fgf a1 W &,
Teqy fgre, q20, &9 AR 9L, AN
s, Amd Afew, w0 IR
qeqy,
only preach vulgarity, obscenity, viol-

ence, burning of Government proper-
ty, looting, etc

The ‘twist’ dance is a sort of

[ RAJYA SABHA ]
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DR. (MRS.) MANGLADEVI TAL-
WAR: Madam, the Government have
recognised the need for control over
the film industry from the very begin.
ning. Two Enquiry Committees, one
in 1927-28 and the other in 1949-51,
were constituted to go into the whole
question of the film industry. The
Cinematograph Act of 1952 was an out-
come of these enquiries. The provi-
sions under section 5(b) of this Act,
the words “decency and morality” are
too wide and relative. ‘The Censor
Board have not been able to regulate
any of the evils that are at present
prevalent,

Madam, 1 would like to read an
extract from what is published in the
‘Current’ of the 12th of this month.
It is about an imported film called
“Young Cassidy’. This is the extract.

‘“Young Cassidy

Don’t our Film Censors know their
job?”
the paper asks. Then it says:

“Last week I went to the Metro

Cinema for a charity premiere.

There I saw the trailer of ‘Young
Cassidy’.

‘The trailer showed Cassidy sock-
ing policemen on the jaw, dragging
mounted policemen down from their
horses, throwing stones and smash-
ing shop windows.

+[ ]} Hindi transliteration.
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Presumably  this picture, with
more such shots extolling violence
and disregard for law and order,
will be most popular at the cinema
when it comes.

But what are our Film Censors
doing? Instead of cutting out
scenes of a low-cut blouse, which
shows a slightly exposed woman’s
breast, or over-romantic sceneg of
passionate kisses, * * * it would be
more appropriate if they concen-
trated on cutting out these scenes
of violence at a time when mob
fury in India is so difficult to
control. Our Film Censors don’t
seem to know their job.”

(Interruptions)

Madam, take the case of Russia.
There are many languages and
nationalities there similar to our own,
but they have made films that have
created 3 good impact on the minds of
the people. We are heading towards
bad times, and I feel that this drastic
step to control the filmm media should
be taken if we want to save our
country from destruction and complete
ruin,

I am not for nationalisation of all
industrieg indiscriminately. We have
accepted the policy of mixed economy,
and this should be a part of that po-
licy. Madam, the Government{ have
already taken a drastic step in this
direction. The Ministry of Com-
merce about two months back, has
taken export of films from private
parties. Now fllms can only be ex-
ported through the Indian Motion
P.ctures Corporation which is a gov-
ernment concern as stated before.
Government have already got the All
India Radio under their control in
order to project the Government’s
activities and for broadcast'ng news.
A few years ago the  Gov-ornment
wanted and decided to introduce tele-
vision in the country. Then many
private parties in Tndia and abroad
offered to the Governmant to start
the making of television sets and stu-
dios in India. They were preparad
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to do it with their own finance and
control. But Government rejected
their proposals and decided that
since television is motion pictures and
makes a direct appeal to the listeners,
television should remain in the hands
of Government, 1 feel that if T.V. can
be under the control of Government
there is all the greater reason for
motion pictures to be under the con-
trol of Government.

Madam, to avoxd damage to the
industry and also hardship to the
people connected with it, this nation-
alisation that I am pleading for can
be planned as a phased programme,
The Government should, in the
first instance, establish suitable mo-
dern studies at Delhi, Lucknow and
Jaipur. Rajasthan has been a very
popular place for film shooting. Mo-
ghul-e-Azam has many of its good
scenes from Rajasthan. The picture
Jhansi Ki Rani was also shot at Jai-
pur in parts. Once the studios are
established many producers who have
experience and want to make good
films, would come forward. The Film
Finance Corporation Ltd. can help
them with funds. Artistes can be rec-
ruited from the Film Institute, Poona,
anq talented people can also be found
in the Universities and other places.
Bing Rai was a find from a women’s
college at Lucknow by Kishore Sahu
and she acted as heroine in her very
first picture FAg17 g7 The ceicorated
stars of today have entered the in-
dustry without any prior train-
ing. They have made good
because they are talented people
and have had the opportunity
to develop their talent, Dara Singh
has become a star overnight because
he is a wrestler. There is no dearth
of talent in our country and given
the opportunity they can flower into
stars and directors. There are excel-
lent dancers everywhere and the-e is
no shortage of musicians either. Thus
slowly—and not too slowly either,
because our needs are very urgent—
but surely, the Government should
work towards the goal of nationalisa-
tion and when the time is ripe, they
should take full control of the film
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[Dr, (Mrs.) Mangladevi Talwar_]

industry. The dangerous situation in
the country demands that this drastic
step should be taken as soon as possi-
ble,

With these remarks, Madam, I com-
mend my Resolution for the wunani-
mous support of all hon. Members of
this House, belonging to all parties.
Thank you.

The question was proposed.

.THE DEPUTY CHAIRMAN: Shri
Lakanath Misra.

SHR] LOKANATH MISRA (Orissa):
Madam Deputy Chairman . .

7t femmrgaTT. Wt S
(vew 93W) : 9g OF Wiwwar ¥ 4%
faar ST T B T 7
THE DEPUTY CHAIRMAN: Be-

cause he has had experience in this
line.

st A s wgwr v wfw-
qar wv dfaga & @R S A ¥ &=y
FOSEE &l @ S9% TIEEET #Y
gfaaa &)

=it farmerganT AeTeas [rfea
qg wwT W 3, #whwAar §W &1
FANT W § HIIHT )

SHRI BHUPESH GUPTA (West
Bengal): Say something about films,

THE DEPUTY CHAIRMAN: You
have experience too?

SHRI LOKANATH MISRA: Madam,
I listened with rapt attention to the
remarks of the mover of the motion
which were half audible and half in-

audible.

SHRI A. D. MANI: Why with rapt
attention.

SHRT LOXANATH MISRA: Becanse
I thouzht she might be putting for-

[ RAJYA SABHA ]
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ward some salient points which [
might have to deal with. After what

+ I have heard from that speech it has

become very evident to me that she

has no idea about the film industry
except that of a spectator, one of the
audience.

SHRI SHEEL BHADRA YAJEE
(Bihar): As if you have been a pro-
prietor of film industry.

SHRI LOKANATH MISRA: I have
been an artiste, an actor, a hero in a
film and I have been the assistant
director in one film. 1 have a lot more
of experience particularly in the film
line,

AN HON. MEMBER: Since you
have given it up, it is all the more
necessary to nationalise it,

DR. (MRS.) MANGLADEVI TAL-
WAR: I would like to know the
name of the film in which the hon.
Member acted.

THE DEPUTY CHAIRMAN: Let
him speak. He will give his experi-
ences as actor, director and so on.

SHRI LOKANATH MISRA: This is
the second time, Madam, that I am
speaking on the subject of . . .

DR. (MRS.) MANGLADEVI TAL-
WAR: What is its name?

THE DEPUTY CHAIRMAN: She
wants to know the name of the film
in which you acted.

SHRT LOKANATH MISRA: That
film’s name is “Lalita.” It ig an Oriya
film and a full length one. In that
picture I was the hero,

SHRI BHUPESH GUPTA: We would
like to know whether he was a better
hero there or here,

AN HON, MEMBER: In both places.

SHRI LOKANATH MISRA: Madam,
after the hon. Members know the
background that . . .
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SHRI BHUPESH GUPTA: Was it a
box office success?

SHRI LOKANATH MISRA: Yes, at
least we got back the money that we
had spent.

THE DEPUTY CHAIRMAN: Hon.
Members want to see that film,

SHRI LOKANATH MISRA: Madam,
that was fifteen years back. I left
films fifteen years ago.

SHRI BHUPESH GUPTA: If Maha-
rani Gayatri Devi and you go back to
films, it will be good.

SHRI LOKANATH MISRA: Please
do not bring in that.

SHRI BHUPESH GUPTA: No, it
will be very good.

SHRI LOKANATH MISRA: Madam,
it has become almost a fashion for
those in the ruling party to vie with
each other in talking about nationa-
lisation,

SHRI SHEEL BHADRA YAJEE:
Now the Swatantra Party’s view is
ooming out.

SHRI LOKANATH MISRA: Pardon?

I would request Shri Sheel Bhadra
Yajee . ..

SHRI BHUPESH GUPTA: To have
“‘sheel”.

SHRI LOKANATH MISRA:.

to have a little patience. If he under-
stands things his interruptions will not
be necessary. I hope he understands
something of what is being spoken on
the floor of the House. If he does
not understand I suggest it is better
if he leaves the House without inter-
ruptions.

THE DEPUTY CHAIRMAN: Let

him go on. He has not started his
arguments.

SHRI LOKANATH MISRA: Madam,
he does not understand anything
about nationalisation. He does
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know even the A B C of the film
industry. I would always relish inter-
ruptions from those who know some-
thing ot the film industry. I would
relish that even from the hon. Member
and if there is any point in his inter-
ruption I will try my best to explain
the position as 1t is.

Madam, as I was saying, many
Membes of the Congress Party who
call themselves progressive or who
want to appear progressive, vie
with one another in bringing forward
Resolutions which they know will
uitimately not be passed, just to give
the impression to the country that they
are progressive elements in the Cong-
ress Party. I think the mover of this
Resolution wants to be counted as one
of them.

Madam, the most influential media
of mass communication as all hon.
Members of the House know, are, first
the radio, second newspapers and third
come films. Now, the radio in India
is in the hands and complete grip of
the Ministry under our Minister in
charge of Information and Broadcast-
ing. The Committee that had been
set up by the same Government has
suggested that it should release itself
out of the grip; it should come under
a Board; it should not remain
nationalised as it is because of the ill
influence, because of the too many
frequent speeches made by Ministers
and other things that are being broad-
cast. Now if they shift their forum
I have nothing to say. If they shift
their forum, and if they want to come
as heroes and heroines on the screen,
the Ministers becoming herces and
the Lady Ministers becoming heroines,
I have nothing to say. They might
shift their forum because once it is
nationalised it is only these heroes
and heroines that you will see; nothing
else. It will be all documentaries
with Ministers being shown even when
they open some bakery somewhere, or
some hotel snmewhere else and some
railway sta i>n at some other place.
(Jrtrr-=mticn by Shri Sheel Bhadra
Yajee)
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You must be audible if you inter-
rupt.

SHRI BHUPESH GUPTA: Orissa
has produced a hero.

SHRI LOKANATH MISRA: We
have produced a hero who has not got
entry into the films yet.

SHRI BHUPESH GUPTA: But you
have not produced a heroine.

SHRI LOKANATH MISRA: I think
West Bengal will probably supply us
with that.

(Interruptions)

Madam, if there are interruptions,
it must be one at a time.

Now, I was talking about the All
India Radio. There has been a very
sincere attempf by the Committee set:
up by the Government and it has
suggested that there should be an
autonomous body to govern the All
India Radio, that the All India Radio
should release itself from the tight
grip of the Information and Broad-
casting Ministry. That is a very cor-
rect thing. If that is so in respect of
the All India Radio, how can there be
now an attempt to get hold of the
film industry also which comes third
in the list? I have my other reasons
also against this proposal but this is
one of the reasons. If whatever is
now under the control of the Govern-
ment is sought to be taken away to an
autonomous body how can there be
now an attempt or argument in
favour of further nationalisation of
other mass media of communication?

Now, Madam, I will come to the art
gide of it, to the technical aspect of
it.

SHRI BHUPESH GUPTA: Do you
know that nowadays all the film stars
have decided to canvass support for
the Prime Minister?

SHRI LOKANATH MISRA: Not
for the Prime Minister; for your
Yriend, Mr. Krishna Menon. 1 do not

[ RAJYA SABHA ]

Film Industry 1934

Mr. V. K. Krishna Menon and the film
artistes that some of them have made
statements that wherever Mr, Krishna
Menon might stand for election they
will canvass for him.

SHRI BHUPESH GUPTA: This time
it is the Prime Minister.

SHRI LOKANATH MISRA: All
right; let us not bring politics into
this. At present I am talking about
the technical aspect of the films.
Madam, if you look into it in detail as
to how a film is produced you will
appreciate that a lot of personal
human touch is necessary for the
successful production of a film. There
are many persons involved in it First
of course is the producer. Now the
Government might replace the exist-
ing producers if this is nationalised.
But next comes the Director. The
third is the Art Director, the fourth
is the Music Director, the fifth is the
Dance Director. Apart from these
there are other technical persons in
charge of each item., For shooting
the cameraman is necessary; the elec-
trician is necessary who would have
to find out what light is necessary for
each individual face depending upon
the complexion, colour, setting and
many other things. Then we require
the Sound Engineer and his assistants,
then musicians, background singers
and various others. And the most im-
portant and the last are the actors
and actresses. We have been seeing
that even the steel industry is not
being ably and efficiently managed
and run because of the impersonal
administration, because of the ap-
proach. Even a mechanical thing can-
not be run without personal touch.
Here the only tools, the only instru-
ments which produce the films are all
human beings and everything depends
upon their mood. If a particular
arliste in the last minute, alter all
the other details that are necessary
have been done, goes on to the set
and if the particular scene demands
that he should weep and he is in no
mood to weep, he has to be made to
weep O course the artificial devices

know what is the relationship between | are there; in this case putting glyce-
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rine into the eyes but putting glyce-
rine into the eyes does not make a
man behave in the same way as he
behaves while actually weeping.

SHR1 BHUPESH GUPTA: The
hypocritical part they can play very

well, w bk

SHRI LOKANATH MISRA: The
putting of the glycerine might be done
very well by the hon. Minister but
can you extort sighs from the hero or
the heroine? It cannot be done by
extortion. What has to be done is
that the artiste has to be left to his
own mood. He must come in a mood
to work, to act. It is not just manual
labour. It is not just like your asking
somebody to carry your bag from
your big limousine to the air-condi-
tioned compartment or to the air-
craft.

SHR! BHUPESH GUPTA: Do you
mean to say that Mrs. Nandini
Satpathy cannot weep whenever she
is called upon to do so?

SHRI LOKANATH MISRA: That
they might on the platform in public
meetings but when you face a camera
it is very difficult. It is much more
difficult than even facing the House.
A Minister might face the House and
acquit himself creditably but once he
is before a camera, he might look like
a coward. Once you know what facing
the camera means, then only you can
understand.

THE MINISTER OF STATE IN THE
MINISTRY OF LAW (SHRI C. R.
PATTABHI RAMAN): Perhaps my
hon. friend will focus less light on us.
This is not our Resolution and 1 will
attempt to persuade the mover at the
proper time to withdraw it

SHR]1 BHUPESH GUPTA: He in
saying how after nationalisation you
will come into the picture.

THE DEPUTY CHAIRMAN: He has
given out the case and you now know
what it is.

{ 18 NOV. 1966 ]

Film Industry 1936.

SHRI LOKANATH MISRA: Madam,
it was a foregone conclusion because
no Government dare attempt nationa-
lisation of the film industry, much
more so our Government.

SHRI SHEEL BHADRA YAJEE: 1
will convince you how and when it
would be nationalised.

THE DEPUTY CHAIRMAN: Your
time is running out, Mr. Misra. It is
only 15 minutes under the rules.

SHRI LOKANATH MISRA: If you

think there are not many speakers, 1
might _ . .

THE DEPUTY CHAIRMAN: There
are quite a number of speakers in-
cluding Mr, Bhupesh Gupta. .

SHRI LOKANATH MISRA: Really?

My hon. friend has started taking in-
terest in this?

SHRI BHUPESH GUPTA: Surely,
although I do not go to films,

SHRI LOKANATH MISRA: Madam,
as I was saying, this personal human
touch has to be there and I do not
think there is anybody even in the
film industry today who could take
up an appointment under the Govern-
ment as Director in charge of this
particular films division and run it
efficiently because it depends on so
many factors, as I said, beginning
from the hero and heroine righ! down
to the technicians. So if you try to
take over the film industry you will
probably be sabotaging the entire
industry. Our film industry is consi-
dered in the world as one of the best
film industry. Our films have been
getting awards, international awards
and our heroes and heroines are also
given awards for best acting.

SHRI BHUPESH GUPTA: I am sure
one we have here.

SHRI SHEEL. BHADRA YAJEE:
Soviet films.

SHRI LOKANATH MISRA: For
documentaries, mind you, not for full-
length pictures, I gather all this
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information also even though I am in
politics. The Soviet emematograph
technique 1s much ahead of us. So
is the U.SA.; so 1s the British but
whatever technique we have, with the
himited technique we have because of
the stringent foreign exchange position
and so many other factors, we are
doing our best and we are producing
best pictures to compete in the inter-
national market So, do not cripple
that also You will be crippling that.
You cannot compete. If you nationa-
lise this industry you can never com-
pete 1n the international market I
am sure about 1t, because the artistes
will not have that emotion which they
have now Now, 1if you want to
standardise art, emotion, culture,
aestheticg, everything 1n life, 1 do not
know 1f 1n the country the time will
come when the Government would
like to nationalise families, and res-
trict and regulate gradually, step by
step, the relationship between even
husband and wife. I do not know
that. It you start nationalising culture,
art and all that, there may be a doubt
in the minds of a section of the people
in India that you may nationalise
anything.

SHRI SHEEL BHADRA YAJEE:
Except wife everything should be
nationalised,

THE DEPUTY CHAIRMAN: I will
give you five minutes more.

SHRI LOKANATH MISRA: Now,
Madam, when something is being
talked about very sincerely, you know
the standard of interruptions coming
from the other side,

SHR1 SHEEL: BHADRA YAJEX:
We know the standard of the Swatan-
tra Party also

SHRI LOKANATH MISRA‘ Do you
really know the standard of the
Swatantra Party?

SHRI SHEEL BHADRA YAJEE:

Veg.

[ RAJYA SABHA ]

Fum Industry 1935

SHRI LOKANATH MISRA: You
must have been surreptitiously con-
nected with the Swantantra Party,
then

SHRI SHEEL BHADRA YAJEE, 1
hate that Party.

SHRI LOKANATH MISRA. I know
you have changed Parties so many
times, but I have never seen your
name 1n the Swatantra Party You
must be surreptitiously in the Swatan-
tra Party I have seen your name 1n
so many other Parties

THE DEPUTY CHAIRMAN: Come
back to the Resolution

SHRI SHEEL RHADRA YAJEE:
Condemned Party 1z the Swatantra of
the Rajas and Capitalists.

THE DEPUTY C(HAIRMAN: You
talk on this Resolution, if you have
anything further to say

SHRI LOKANATH MISRA: Now,
Madam, we passed in this House a
Resolution recommending to the Gov-
ernment that a committee be set up
We passed it a long time ago I think
we passed 1t some two years back. It
1s definitely a great disrespect to the
House that the Government has not
yet formed that committee What has
happened to the Resolution? Mr. M. P.
Bhargava moved 3 Resolution in this
House and we passed it.

THE DEPUTY CHAIRMAN: About
what?

SHRI LOKANATH MISRA: About
the Cinematograph Committee the
hon Minister mus;, be knowing if.
Let him explain why there has been
such a delay in implementing a Rrso0-
lution of this House Can T tak- it
for granted that the Gevernment does
not pay as much respe-t to this House
as to the other Hous= in imnlementing
the directions of this House? Tt was
a definite direction There was no'hing
wanting in between Tre Govern-
ment had accepted it and we had
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voted unanimously for the Resolution.
In spite of that, there has been a
tremendous delay. I do not know what
has been the cause of the delay. (Tivme
bell rings) Now, Madam, whatever
little time 1s left

THE DEPUTY CHAIRMAN: Your
time 1s over.

SHRI LOKANATH MISRA: After
all these interruptions, 1f I may speak
out ultimately I would say that I can

never favour this Resolution. This
1s against democracy This 15 an
attack on our democratic tradi-

tions and on our culture

SHRI SHEEL BHADRA YAJEE:
And also on Fundamental Rights?

SHRI LOKANATH MISRA: And,
therefore, I gm very much against 1t
I vehemently oppose this Resolution.

THE DEPUTY CHAIRMAN:- Mr
Bhuwalka will speak after the lunch
hour. The House stands adjourned
till 2.30 p.Mm,

The House then adjourned
Tor lunch at five minutes past
one of the clock.

The House reassembled after lunch
at half past two of the clock, TrE
Vice CHAIRMAN (SHRIMATI TArRa RAM-
CHANDRA SaTHE) in the Chair

st g warewer  (afrEEr
FA) : AWAG  IAEFAT  ASRAT,
AANY TR qEar 3 feew St
F1 ATAATEST FA FT AT F&IE I
F gy <@ § & S g a5
gr s P A ger g g

a2 ¥ St oft =Y 41 FEm §
ITHT FYA TAF § TAS @A A7 T9T
2 #ror a7 @ fF 99 W1 N g WG
T T A O A §F-
AA & FRO7 AEAE DA q&TFAT
JAFT TR FY ATAT & AG ar a< §
w17 frsar aifewsr gy Smar & 1 feeny
¥ ot odY ara g1 TEAL feER
& a7 19 I Sr9aT 9T § 0 ar

[ 18 NOV 1966 ]

Fium Industry 1940
R faae & w1 A S5 A wRarar

AT AT FY AT e anfey f
g IR J4T § T F1 AT qQy
| | WR AN AL @ IqF g
W @ g T AT FEr
IER F M T FE W FWOFE
FT ITFT A9 A FOU )

e F AAAT TFQ BT JIE ZA
fF 1962 €0 TF FTH FF FICAN
qRI WA 1962 0 F q1% § THTI2
AT % gE 1 =7 FT e, TF HT
I AMI, AER Y AfT a7 @7,
TAAT FT AN, 37 A FCN J A0
A FTL@ T3 4G N aTr MR ST
¥ ¥ UF-A AT BT F I qI-BE
MATFNFEAETaGIF &
T IATMAL | 7 A T TS FT IZGW
¥ aS e @A g )

W amA gfemw www fyaed
TFE FrEraE fafaes @ o
21 399 g fom & 5 1963-64
€0 & 1,67 892 To 97 4 FT ATl
g I 1964-65 $o ¥ 1,51,265
%o 29 9/ FT UET FAT | TWH FAT
FT07 &7 Igr feare & sl foar
g AR I e 7 off famr 0 av
Y g3 qq1 FaT & fF gET FT9 T
FT TAFT agd 767 qTfad 7G g7 |

Tl A ATy oF Few § fod
qg 8 —

“Government factory produced 7
fans in four years-——Bhopal, May 3.
A Government-owned factory in
Dewas, near Indore, established in
1959, produced only seven table fans
in the first four years against its
capacity of producing 7,200 table
fans and 2,400 ceiling fans during
this perniod.

Set up at a cost of Rs 7,40000,
the factory was also expeeted to
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[+ THET AT

produce 2,400 fractional motors in
four years, but its output was only
600 motors.

These facts are revealed in the
report of the Public Accounts Com-
mittee of the Assembly.

The report has also said that the
factory was able to sell till March
1965 only 90 fractional motors at a
total cost of Rs. 15,000.

The seven table fans could not
be sold.

According to the manager of the
factory, there was no demand for
the products because they were not
according to the standard.

After the factory was taken over
by the Small Industries Corporation,
it produced during 1965 only 62
fractional motors,

The sale quring the year, however,
totalled Rs. 9,000 while the salary
and allowance bill for the year was
Rs. 72,000.

The factory used raw material
worth Rs. 94,000 during 1961-62,
1962-63 and 1963-64.

The purchase of raw material in
these years, however, valued at
Rs. 2,86,000,

A nut and bolt training-cum-pro-
ducing unit set up in Vidisha cost
the Government Rs. 1,13,800 up to
March 1965. The unit had a capa-
city of producing 3,505 quintal of
nut and bolts, drawing and barbed
wire and other articles annually,
but the total production during the
last three years was only 1,485
quintal. This means that only less
than 2 per cent of the producing
capacity was utilised. The unit ws
scheduled to train 60 people ench
year but it imparted training only
to 29 persons in three years.”

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): You ref-r tn the film indus-

try. You come to the point.

[ RAJYA SABHA ]

Film Industry 1942

WY Tm gATe e
NT @ § & AwETewa 7 W
FaR A Qa1 qu A ag ¢
AvAeTESET 7 gt §  feeeswee
F@Ffaeg g wt N g AR
qgT amm R}

IR fegmr g f& #R@s & wr
a9 g & W AT Fw FfsT IIT R
qr@ ERfaEe ¥ dw #fsT agr
& 5 Trgew AT A qWT @ IS AATFT |
o q| ¥ gEx sraEm fggem
#faeq fafide & qq v & 2 e
AT FW AT W@ E 12 I | B
T T 13 FRE@HI F ET qg ¥
fr o Ffec agr § a1g I TITIE WY
T gAT & WIAT T 0 AT AT FE
F1 waws ag 8 & fgegeara & o vy
F@M Jq § A TN T §
ITRT IAY AIEE AT AT ATfEA
W AW IO ¥ 99 ¥ AFHar Ay
& YT SAHT FTH AT &@qm & | gH qar
AT g 5 @ il ST
qA § I qrfad W g e A
I 9 3% F I T | ARAR
31 9T & fE owwTe W1 &TaEe
F AT TR FT ATIARHATT FT
qar =riegw | Afrw FgA gray
& gqar ger =gy & faew
FTHIT T WAT & QF WY &7 AGY
grar & 99 f5 7 FrE™ W ¥ fay
ATA GAT ¢ & fad &qar a9 F 3
Ffar o & wet F £ R 9w
1397 & fI7 TR g =AT
2 | 3o Ffeard @ fer ot 1 TR
It qT Al F g gy W sEwt
JA F1 FAT FQ F ) AR AT
2 A9 Io 99 F 4 wWAY TN
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SATEHT F a2y @A 4 AW A Sy
AN A REAR TN AF A gy
A T qATT AT & | IR AAY
% T fom Y 9 qT sy o S s 7
T FH A FLAPTE 1 997 FROT & 7
TqFT adr 0 2 fF o & A@ifa
TqER T @ @ o fr fear Y
sifs fraifa a@r &

afae ¥t ag fade & fa =to
AR N qEAT @ IAR AL
fazgr & w=fs o= ffew 5 @&
oY Tt @ foad F awl ¥ ot w0
AT FTH F TG & | T8 HH FI aTH
o9 WY IqF! WO AGTA & | AVAATS-
ST F T FT EMT § Tg ATIS ATHAA
T | 99 39 & A9 & wE@are ¥ @
srar § i stram i femm Y 65 w7
QA FT AET § I

ot fawagw T wRAst SRl
F9

Y URFA NITEH WS F
JOTH 1 65 TS T 1 0 AT AT
IEHT €1 FLO AT A0fEA | A AT
s frmm g q@r A s fE
gl feew wvafaa ¥ W s T8
&1 & fadr Y W FT ATATISHAA THE
T Fa1 7 & guaAd g 5 feem gzedy
¥ g g g fen | ag =l 2
W & 2o IR FT Tefaa 7wy
#rAar g fF I 39 @ w1 A fa
foren T3edY { QU A #Y & 2 AR
qEA SATRT U A FI €W g |
Fifs 39 F F fggm & g
arfedY #1 g w=et fwen gy faeey
R 1 EATQ TITEE Y ITE Y A STERgEATd
feera grt & g foem famdt &0
qg A=Y a19 & | SHfAd 9 AN F
g g & F qwwrd) § 199, s
g & g 1A g

[ 18 NOV. 1966 ]

Film Industry 1944

it famrergaTe AT sivfea
IqaNTH  "EredT, feew Saer &
TLEHFT L F qIR & I q&T
w1 T @ 39 oy § sw@ra w4l
F gFAR 7Y A & foy g
T ag frew Ia & e ¥ ==l
FEF AFEAT @1 | R FE&T
ST @ mreEE & faQw w3
F far gz gar g

AEIEET, 39 W ¥ TAF F1q A
®YE gAT FOdT @ HIR IF g7 F AN
R qg gAT Tdqq AT g1 ITHT AN
TAT AT AT 39 YATE W ¥ A&
ooy o9 ®1 wfafesq &3 & § uF
QI g1 TS & | Mo quat 7 o 3T
e ST TFFRWT &Y gAT WM A
ag @I & 9% A9 g F7 37 faer
* for foew sTm &1 gedEETr
FE F HIY T AW IEqE @I |
ITGHTETS AZIZAT, AT gATA LT
F g S FT@ W aAq AT AT
& ST Y & & fawtor At g qrr
IO I & o F1%E AT Sea
Fq g1 Wfgd g fee & qamEa
¥ g3 ¥ wfux gsar -fergem fomm-
g8 #1 & AT & foraar ot 9 Fe
gt ok @RS &t af 9 R, W
J® & UF Agr wAF w2 e
Fa FHfasa 19 &1 7897 ¢ forew
frelt w1 v famw wmavgwar Agr
gt & SR S gETA @I & dga
fEfodz @ W a0 FEFE A1
IR AHAATET AGT T GFA | AV
oY feafy & 71 famfaearg @r #Y wgars
FT AT RN FT TAT JA9HT
F T FT IULFT e’ F4r fa=iy
FAR H AXFS FT TEAFIN A7
T IFEAEH FT AT T F=WT FER
FreAfaag HETT @) IR TR
grm 7 ws Aww ¥ A0 g f5own
T FAT F T FT A TLIIHT FIAT
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[+ Pramgar seararast = fer]

T ET T At IUTEAe WEredl, gH
AT I FAT FT AT HT 247 AT |
a9 9 AW H FAT QAT AGT | AN FAT
FT TLTAFION T AR oW ¥ TTCH
ERIT &Y g1 g8l FAeY QI &7 AT
s fF @ arew § ug feow awer
qifey AT IqFT Y2 &1 AT A g A
T ¥ qg AT AT SEET AT A B
Fo UHo HFA AT T4 HIAT U WY
I JTH ATST AAF F 15 @) feher |
T FIE TEIF F A F 9997
TET AEY ATy A vy feafq # oww
wrE {5 AR g2t wese e famtar
4 99T AT FA FT ALY AFT &Y
T W@ e fF farelt ag & gat @i W
SATET ¥ AT AEF d@d A W
W yafa 3 foadr o= gw wan &
TEFI F7 a1 Fg3 & art § 7H!
Sfea 7 gwzar | wgraT, SO fF
@I Hgeq § ey v gw
ouq TgT #99 fhew TaOwr & areww
F WA I FT T AT I3T FA &
7t gft & fF game 7gl qw R WY =59
feafa 1 faator 8 guw s fipew =%
are o Frw famar & W AT arE
g 7o+ fgamr § e 98 § fF gk
W #r degfa #@r § AR TW F &
F1 3T I3 & 7 e qeg & fopew
F7 fmtor g =nfed, ga 2w & e
g FT FAT T YI99 gEAT A1{ey %
faqay £ ot o wFAwEr av |
fz 3u% FET g1 & qformeasy To
FAEIR &1 98 Fgar 921 5 “fraee”
TTIFA A€ FOAT  gHTAT, A,
ATIAT TH qXg FT &1 T4, Ve afwyat
MT gv9 AR 9 W1 T@r 99 F a9
Td § HX 39 99§t #7969 o
ST @O AT TEAT @I § IAFT W4T
AT A Z1aT 9T @ 8 fF 3w awremsr
wEIEAT, AOF gATX 7 AEA 9} Sy

[ RAJYA SABHA ]
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A% W AR a9 99 WA A
g o1 @ & fawwr gw qF agy T
w® &1 afs o gar a=v afs=a,
AgfFAT, 29 TR F TE FIS 729 &
a9d afz § faawT & gFd M RIS
& ATH ALY S A IARN FPT AL
% qu aga aFa< &1 | JwFA Sraw
Fafermr s e PR E F N gy
gt FATEE 9 #Y I4T ISW AT
Id & S fawdw Fw fear o=
ag wIfa § o7 Sy § W 9 91y
qQ1T § T L@ T AR At aga fear
T @ O SHT FoAT & | o § fraee
e fF g ag et 7 R I TR
fem Ieqre FT a1 foaae a9 at
g feat & fawir v & A gw
IGHFT FE A 7 FI qF  IWiA4
T SAFT FF@ UF TATH W HL AR
f& foedl &1 UaE o g1 | 4 SuE!
TATW LY | qEawT # 37 #1 arq 59
wag farq w98 3N
#g1 & fgea 7+t gar fwar a1 o
T A g AT oY wR W E o
I FHTX TRT 9 3§ TWIL SEAT
ATES & | UTY F9F gL X qH1-
aE F1 F94 g #7 gREer A9
THIS 9T 9197 F ¥ e #3F
foal & wream § WY AW F1 Fad IWT
& FTHT TCHTY FLA &1 AT F307 |
a wgedl, ag waha & far ag@
I ai | afg gg FIW ISTET M4v
a1 garR gl 9X fgdex o) "9vAr
T F gy won faeEr gw oaga
fa<rg %1 2 <1 % ewi agi ) 9ozl
F HIUTT 9T gHIR W &1 AARMAT &
I 9T FAT AT GGEHA T@T T,
wfawd dzar & | IIELO AT FAHT &7
& fre fezo @ @ foam, Avdt o
& var fear ) osmq st s oamew
qIAT @& q, ;9 &7 drza fgzaw
g3 I7 gHIEAE AZRAT, W F a7 5y
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R L &Y 4 | TAR AT FT A=2H
a1 qer g1 AT & A A F Y 9%
97, oaE  fagi F W 93 "9,
ST AT & HTHTT 9 gATE AW
wEA ¥ 9fEaqs a9 #7 g=ee S5
AT FIGT g1, 39 T 9 =7 | SATST
F T 9T, §g&F & ATIIT G, TAT &
HHR 9T AT I FA1C F I 9
f g quTe F1 9 I § TZ]AT AR
g ) @t AU wgAT & fF gw 0F
TR 9 FAA THATH T 7Z) 8 GHA |
q3=] 919 & 4g AAwE 2 fF mrerwe
AR g ¥ &1 fa|eE wuededr w1
Y9 FXF 8 999X ufqew ad
T g 39T I 135 7 faunvr s
FL AT I+ feamr & a8 R f5 aw
797 3w ¥ fre g Y aepfa 91 fa-
foaa #aT =1fgy | 941 gW 9w deFfa
#1 faafam #om wgT 2 ey ==
FIT TgAT FT HIT ATAIA &1 & §igqy
YA FH FT TUFT 27 )

S IMRATT waEw . SRfgar
ST ATE & 9T T ¥l T2 a9 7
FoaT § oWl SEF! qgT §9 qEAT |
¥ IEFT WY TE gE IqF A% 9
g T A9 FAGH FT AHA HIAT |

o WgER YEE AnE (SN
q3W) : TG TIORT I AW ¢ F wwt
T gE e’

it farrerg T st sty
SHE qTE F=AT g1 AR FATE HATAH
st g33 g7 wR 97 9*< & 5 S
WEATH F1 FHEAEE & * a9
Q¥ ST FT FLA KT AETGRAT GRIY
ST IART WEATAT &1 IR AARA
SO YGTH T TS | A9 TR 3F
TE guHAT | e IS Ay g=4y @
TR 4% 3@ @1 & i 39 ag & sraraers
FAT AT I & 77 qEw &

[ 18 NOV, 1966 ]
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Pilm Industry 1948

Wt AEEIR AR WA FIH
qegT T4 ¢ |

ot fammgaTT st wtefyan
HAX I 9T &Y TF STH FT TG TRA
qTH SATH FT TA FIAT & | HATAHT A
FT FETA ¥ IRTT GRS FT AET ITH
gFar f& SAsr TaN FTHIGEE gERA
@A BT HEAWHFAT § | AL ATTHT
St A A ogEd g e faw afk
AEATFAT g1 A1 TS o Ol &d
I T qFT & AR TAGTILA F TRET
Y Avee foal 7 7299 FIEET AR
M FT R A A AT R

ALIRAT, YETF AGRAT FFAl §
fF T g1 ST @ 997 Teer
g | AT G F5 H@ArY (AFT-
qqt £ 7 a4 qar g fagredt § AR
J9% 9 faara ¥ 9@ a@FR "g=Ll
FIH FTT 2, AT HT HIHET HT THA
£ 1 T4 q8 A 3@ H@AL fawAq
? 3 g@ Ay F 99 FAEE ¥
e AFA £ 7 ZqHT F1C7 48 & & A
T8 IS THE FAT I|T & I qEIS
¥ 3@ qug gAtva 2. @wr 3@y 9|
SGHAT FTEA & S JHTS § I AT AT
QUG &9 T8 g | T T6 TTIU
FEFR agaT 98 a1 3940 fewemd
ag o gt & | ¥ uF oreT & ITEA
YU FTIATATIATE | GATL g1 FATCTHA
wfvs & wfv  fEEr &1 mwedw
AEY @I 9T AN S |1 09 & |qrene
qUH g FY AT FAAT 4T AL G
eTo FHFT T AT 9GO qer &
q1 TN FATEFS SITF FT AARA
fear o &Y &1 SaR HrEww faew
T IHF 9 T gF6 F 7 IGH
ST a2, 9 e 39y gy 2
IgF 9fF 378 §AW 1T T | 48 @t
g’ a1g feAt a% & T8 W ) AW
sax ar afa fa7 sgst gd @
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[+ fawergaTe Ferenersly Sefear]
T IuF gfa wrFdw g o age
AW Ao AWedt v v gAA X
T 5T g agt 9 fafay s w5
s F 4, e A @ &, @
] Wy F N kI §, el
F A AT qF qE F A ey
gy € ifE S 1 39 wfq g
&I I 1 A 56 ST FY gafe 1 frator
FAT g Igd TV T F FX 87
Far gl

AR 4 I F1 frAMT ATH
T § 1 9 gATA T HTY A g
1 faam &% 931 1 fF 19 3wt
FT FTH FIT JIAT AGAT § HT FIF
fadidy &, @Y gar AT A1 #7 frAmy
foa atg & &% &t a%ar # | gl
qIH g TEIT 34 AT9 AT 3 fF gL
e 1 1 feam 3w @ fF gy
¥ fFa gwe Ay fwemy 1 fymfor
gar arfegy | zAF 41F @ Avw @
FrSaAT & IAFT WY Ag FA7 &1 AT 2
f& gart 2w & faww & fag fow aw
FT fveAl #1 AlaeaFar &, 39 JEH
ferewt #7 famtor farar s =rfgy

g Fer grEA ) sfagey &,
TR FFFT & qFIE F fFAAT A
IAFT I fHgT A1AT 2, Sar g ;T
@Y FFT FgE AT AT @ oA
Ta A% F T 3w fwedr ¥ frmamr
S & & gL qAS A U DF TR
T AT T G TFAT FT A5 T
T § 39 AHT 98 Tl STEA & a1
a0 2qT §, Afwd IAF T @IIT {
q9 B FET GFAT & | URH HAIA
Wi F "0l # FR ger safaa
FT qFAY 3, IT 9T F1% gfqaey T35 2
T 36 I AWT Y TEFT F AAI
fFqr Stqr & | A1 ME Ay I8,
{5 et & fRmio giar 8 AR 39y

[ RAJYA SABHA ]

Film Industry 1950

AT § G FET TIAT §, IF TFTT
F MAT ) afgevg qemT Sga @
TEEF § |

ITHATERET HRIEAT, UF i AT
1T 7% 7 & fr A gw feen § A1E
fade &= gar 8, faed Frew @
IaF @A F fau sarer smwfea @1
ahy &, AT G179 FTAHIE 1T 8, 39%
qrezT g9 & fou e far iy &
faad @ AT AR ¥ fRew w®°
@y ¥ fau gwfeg @ &8 1 T
AAA F1 A7 feq o IAFT TF AR
ar faad qTer wrAw oF AfgAr F
gma 5% g0 3 | 39 4 F qreer
@l F oaEr ¥ an frgem A
T gU 2@ 7 ) zEfaw §F ag FF
IEAT § 5 79 A% F e wrAET
FAT TIAFAT AR 2 7 T@EH A AT
Tg 20 & 39 AW HF eI AT FT
wAaT ®1 It fawar qmar g, 396
WTFATHT FT IATST Wy & fF F 3\
@ & IO fFaar &1 TG |
TqHT AT 4 Frar g fF A 37 fwew
F WY F fqu amw @ 357 & A
WF ATHE aF W ATHT IAFK[ fewe
@iza € 1 79 atg #Y feeat ) |
¥ fAag @@ it wdr g A
fewz faear gfewe &Y SraT & | 95T
FI FAF FT AL IG FIAT% T8 8
7T § 39 IFT &, w9, Fg, 92 AT
g AT TAX “Fg” F ofgar =07
qET & 1 [T FAAEAT F oA &Y
sarzraT @ fwen 2@ ¥ fag 9w 2
g7 gEfag 70 wwedar g fw g9 93]
#1 31 fhed gady & faq FrEaSAr
Fa1 2, 37 aT sy i qrar T
ZaTe W ¥ Y fwedt & fator Qv
aifed faa@ sar ¥ af@ & faafr
gr g% AT gur &fF o wes IF
g% | ZAMAT ATqEFar I AW A
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2 fr ot qw Y feew s @,
I9%! 7@ aF fa@y o & eqry AT
Ffgy 1| 9% g § T A A
Jea< Y€ § ag oY 59 faar ¥ a7 qorA
FTF FLAFATY 1 A7 foveq w7 fmior
£ &, I G707 3 gar § w e
@ # fred aars sy wfad A%
wHE T gaTR o afgd | St
feed 3w & fgg & fag g1 9% fato
¥ fag Fwc @i ggga]d @1 8f@
HT THAT § | WX gW 99 dG &1 a0
T qr 3w F7 g 7 1| FIAT TRN-
X F ¥ & et gus @ g A
fopar St @Ay & 1 @9 w9 F fog
“FU S TR aAT T g, T AR ¥
g Sl FT URIFOT FE gH
TEAJT  TToT TE FL q67 § | TATAY
FO s § & o3F 39 & W
fastt & & & vz fear a9 qr swrar
g=u7 W | JfFT @ #1 4R
T AT 1 fa9%F § &9 47 N0
qaT I TN FT A67 99 31F A q
AT AT arfd MILAT AV EH qTT
# fau St & 7% 5 F 59 3w § o=t
fogedt &t frator FT g% | qF Q1 IR
foew G FT AlHT A FlOF ¥ TGqT
aqr g9 faar ar, afsq wewa q9F9
fpen 3@A & TwT & 7% & FWifw
AR W § Y foeew T3 S @ E
& Swar ¥ € wERa 3 w7 w8
S W A Fr @ firar 97 @}

ot ity arelt 0 A aga g
g fF gt afga s 3 qeae sy &
WAl JAATT ¥ TSR FT T&q19
T FY, o fed ey 8, 9O S
gIEAT §, IT LA F L FA F
‘ﬂq AZ e 97 fFar g | § 39 weara
i TMT F@T § A AT
!
1301 RS—6.

[ 18 NOV, 1968 ]

Film Industry 1952

™ g ¥ 17 99 937 T wrgAw
famr ox ay go feew gl &
TEATHT F1 A 9378 oY & 39
97 st g3 F3 fesmaw #
A A1T I IgiA TaHT faary fFarar
I wg T gz gmm foar @
fr 2w & fog & fau feem s @7
oaser #X faar s aifgr o
T guTd &fed A g Y o @
™ aR ¥ famg s ¥ @ FFem
& g1 afe & o dfesw a5
W qel &1 § Falaw § quadr §
o foew & afy §, o & afx &
gATX U T A Ffea-Fmi g w@r §
ST AT JISMATd &, WY ZHTY SHTSaTey
@fs § o g faqmfdes §
Y qg IR Fgl 9F FEEEr &%
T § S9FT ITAW AT & sarar e
T® ¥ fFar o1 g=ar § arfe Sear
ITH s fag aF | &1 97 S TR
2 92 TaT SEsed & A ag Y fee T
qTEA § 98 AT wer & gW e
ST Y WATE X G5 § |

TR agd ¥ g aTa g 6
foen gfrar & 93 &8 FaFR , I3-
[T}, T3 ¢ AR 399 3@ & fog
TR AW § S FY e i @
¥ AR AT H Ggd aFE QI
X T @Y F g @y s T
T & faast s Tt Sl ¥ fag
oY 78 g% 2 1 S @ g faur St
q w7 fF For F TEEEOr A9
g AT § 1 Y /T T F T =y

fgars & | wim st & &
TG AN FAT BT TIFT TEY e @
o A& Faurr F7 U IAFTT g &
IEM qT A I FE QT AT FT WY
TGTF g7 arar g + afs7 & 7y
Fgm Agar § 5 g foew S v
Tegrgwor Fr Ay | g Wi



1953 Natwonalisation of [ RAJYA SABHA ] Film Industry 1954
Eﬁ'ﬂ'?:l'i' SHRIMATI LALITHA (RAJA-
[’)ﬂ- m] GOPALAN) (Madras)- If \you mna-
F99 TR U F99 1A FT ULIAFH tionalise, how can you have demo-
oSy H’{T AT ﬂTf@' e St a7 SN cracy 1n the country?
E, 1 afgw m}(ﬂ' % IqHT ng% =t ST T mﬂr afET‘T
TEEFHO FAT A |

o gAR AW W uEm qfeweqAr
q W O S W g g
09 qrEt ®Y O T4 &g @ g—
IeFT St A7 Afq § (AT greEl 7,
QAT g3 F g &1 & f5 Tw qw H
GUEETET qUTST FT ST R A1
& I SqTEdT WA & Jfd 3T |
afs g feer ST w7 ASEEHIr
FIAT Y g9 TS iy A Sqrar 69w
AR Hgeaq &7 AW W At T G
g1 ¢ | § ag 7€ #gar g fr mA aw
AR Agead TGt ® & @ faams
wgr § Sfed gawr 3w &9 ¥ & fear
A QI AT T S99 SATRT § SATET
wEET g oaF |

gaTe frsr oY & srfer gfea ey
§ g SErs o A 3femr ey
T FT § R @O 1 SHH FoqT
7 frar s wwaT €1 W T Fo WY
2 &5 9= fq o oo F FEAT ar
FTTNAT 947 &7 1% ; 4 &Y GFHF
g § & AT arfgd A1 uey fash
A & gra # wey frar st afgy
T fT 9 & o W Y &
gafaw ga w87 & & & ot gfear
W maERFITE AN ® 9K
g et e smifate s g,
QA § W F Foarr F fow Sy
oY TELT Y AR ITHT A T F
FTAT =T |

wfY SvwAra fas © #4T oo T §
f& waad I W ANIATONR ¥R
faar oy ?

St oaw ¥ o § ag FHEw

ATES 1 § | g AT AaAd §
“private property itself 1s theft”

Tt frft qvafa &Y A gE & awr Ay

SHRIMATI LALITHA (RAJA-
GOPALAN)- What about fundamen-
tal rights?

oY e arett . oS IREATE
GgTATd § 1 STET O ShesTired Ugeq. .

SHRIMATI LALITHA (RAJA-
GOPALAN): What about the founda-
mental rights in ths Constilution, the
freedom of speech?

Y SewE aelt SR OF Freed-
TR FT G § T GATIATSY TR
¥ I9Y THES T g ar g9 I
Hewsr I F@T 93 M | W AT
# fau wfew a1t a1 a3 = & fw
X Ig W W GATEE! GHIST B
YT FTAT ATGRT § Al TR e
F 7 fau I8 7/ 7 IEAT I a7ifE
T AW § qATTEATEY aedr @
Ry ag fowat €T @ aFdY § | gufem
{ HgAT A1gar g 6 gaR aw § o fpew
el § S9% Ky sft Ssar v
T qFE g1 @ & we Ry
foew & g1y & fau 2 @ma wq@T #°7T
FwEaT g @ e & 2w fager
3T g I I wgAr 997 F A1y AR
faugr A9 Fg AT WI R |
Ty &1 *r5 fgama feame 7€y grar &
IR S B BIE FATHR § ITHT T
AT & 1 TTHET HT WIEH WY AT Giar 2
B @R 9 T ¥ @F9 S WY
qE A ;AT )



1955 Natiwonalisation of

N meg a fegw N
AT giemT It &, qfiaeqar So
2, SaF X § AN B FUTT § T
o5 T Atee §, | i § 8 oaw
JAd AW FT S fawTa g7 awar )
g faaar & St g’ & & et
ATEIT T AR S o g Y
Afe § swfee agss a@mm 3
FNAHAT & §T @0 § A g T
foew T FT UEHEW FEAT
q&T | fg qrETiaFaT T AT L D
W3 g T F AR 9, TG F AW
9 ¥ a%g % feniedw g g 9% |
o TWH AW § Agh WO G A
g afeesr agr g & Ary 9% @Y AT =T
T | AT FFGATT B T FA F 2,
SHaT § rET o & ¥, 2w Ay
frar ¥ fordr, mmorans & Frdy, =iy
wrrfa @ & fad, afearfesw Y W
am & fa2, @ SUN F1 AUAATES
FAT AEAWS ¢ | WS [/W@ TG Qv
ffemfesw 3 g1, wwfm &1 =&
aefaee a6 8 | o frgam A W
¥ &1 @1 & o w8 gl AR v
TE &, foma o @vr § 9w e S
GRA AT § | T AT 37 fawr agw
STar § AR 98 98 9way o ¢ fF
fegem & 3o w@ gar & | o fadh
od & 3 ag 7571 & 5 fergmam W agw
3 g1 8, Afww guR 3w F AT a8
Tz 3 % 3o 76 g1 € | ofay afg
&R 39 feey gueed) av Fw #%
T g, TR YRIHE FT AT §,
O IuF sy = Afg §--F O w@
#ifa #r ama@ T w@m, o ugo dye
Y Afg &Y q T F@T, T
qret a1 @A qrEl FY I AR FT
1 g @ Aear Afa g, e
wfaaiz & QW1 agqt 1 a@ fear
g 3 Aify a7 afz wr=a ag ¥ 9O
wWT @ Y SO 43 faqar § a9 w1

[ 18 NOV. 1866 ]
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T a0 ALY gy e § wifr few
TANT FT TLIHF FF gw ¢
fred o FEER W W ST W
YT &I |

Y SwAre faw ;T TET qTER
¥ g9 Toar AR ¥ feew a owR
Ay |

ff sierw® @Sy - T IAN § oY
8 0 FUT TIA FY 7olT AT g R AR A
TR A A § I T A
gfcargs F3 AR 98 F@T AR FIF
2 | S0 TOET AEAHI FGA, A AG
FOT q) e w41, 9g fafee< age T
T AT qEL FAA

PFilm Industry

st Sww foy oA, wT S
T qT F |

Y aitery quatt : gW A AR a9
T T 333 ALY IET | gF FEY AW
FG, @ At § foos aaeEw
FE §, 7w ag @A | A 7g i e
T & 919 59 TCHIX 1 Y ¥F IANT A7
USEIFIO FIAT THT | |A §F AW
§ Ty A A gry &, wreae g f
AqTE gq 1@ &% F1 9K fgaa-feame
7 fegmar 91T & 50 BN wAT 4 A
T IURT HT USFHO FIF F 98 904
T | T THT TRIFO JT AR
ar <Y figer ¥ 92 92 FAFR &, 9T
W MadT AR weafa ¥ s s
& AR g S e FW | afed
IIET FAT T A T F) AT ATYES
g, Qwfaee ATERT AT, qE-
TifaFar § gX W@ T W 9% 30 T w
WTEHT 931 F | F @1 a9 A &
921 $37 ¥ for fovm & ag s @
F% 17 A9 & gwar g ) wwiar &
TR J e w5 ag o I
¥ OGAFA FI | @F GER KT
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[ e AT

wreEAT WY &g 1 3@ ST § oY mfee
g AR wATH &1 IE@ aE 2
W W1 mias § NegEe § e
YET T FIT AR G FIH W I8
T H AR 9R, 9: ©: A | 9 q
wry ar freerar §, 9 a8t fadam
afe wifeeer &1 g wiT @9 g9
T qEATE 3 A1 IHY T 5 @i
T AUWFI FATHY | T AT {A g Y
wa fedmr & S g, ag o S
ifs e aTH AW F1 AleF gE
grn 2, Sfw 3@ & are are G4y feat
&g S A AWl & g8 wrEen
&1 @t 5 o T ¥ wnfwr o wew
1w, faad  favgeew, wEm,
gregariawar, afaaR, AX0EsT & /9
FIX I3 1 afs g0 I FT WIF
§ ord AR gAY A gATTR A qA
#ifa & a5 30 & eurfug g1 o &Y R
AR g Rl a<g A A A @
qFAY § 1

arra feew gaar Qg §
/T Z9F NS GO § | GRI G486 S
q AT ASTH AT AT T TG AR
wgead foert ¥ gufad a9ar g fv @
AT AW AT FFA § AR /A AR
gt AT §, wafay 5w aw W e
nfad TG & 1 X Y I q TER
N AfF & AR FEXTE F T@q
W g T I & e g R e
0F GEH TSGR TG N J9 T
W IO I ST I g 9T Ty

w31 & e gfvear et v avaeg
&, aft T Ol & a1 qW A AT
dr 39 UF qT I T&T & AT |
fire @Y oA Taa qrel & AifT &
Wt 741X g, feeg AgrawT #1 At w1
Y AT R, ST Y AT 67 o 771

[ RAJYA SABHA ]

Film InGustry 1958

ENT AR 999 fargmam 1 aearm QY
ST )

SHRI LOKANATH MISRA.: You do
not read even the report of the Com-
mittees.

ot ez aoft o ofs ga AW
FNfT @R a3g I aTl FY wrEw
T @ frgeam & A oA
qIWET g1 AT AT o A wifeqy WY
JAT AT | FEfIT §E AR WY e
@Y F ATEEEAT § )

T Y STEIT AT Y T A qAY AY
¥ ooy 7w 3 & @ f oY 3 gaa fad
dare wEy § 1 afes gw wifearde &
AT ITH AN F@ A gH oY
qfefeafaat dar FT & AT FFR F
gy fF ag @ IIW 1 Aweensd
Fq & fay g g vy« wraey
F @ § W A Jq F Ry aE@r-
T TG FW ¥ fa¥ a7 qg7 I
§ oifs 3w ¥ =8 amfs a1 o
wuToraTEY g A St crfarr Argd Y

ot Sreare frsr : waE Jgar o
FT JAFT SIS a1 Qf o |

ot wirwE quaAr ;. AgAr S ALY,
s FAR W FG ar I8 0
EU

ot SFATT R wenE dgar o
)

oY SiterrE QU W T F
QY T Y AT & 1 7 Y T X a8 e
w& forar ar, g dqr o smmar A
HTY &1 & &Y 1Y 51} 7=\ Hifeed

arfaa T g7 |
Y & ag o @ a1 fF aw W

JANT T AT A TT USETHLT HL |
FAET H GG AR 2 & fA¥ -



1959 Nationalisation of

oR A IF A I F 4y o< 2w @
B! F91] 7 & fag & ez g
v ag @@ wewr wfan £ 1 3o fom
g F il g o3, aree
FAAT 9N, o8 a1 93T, TWiE
TR T FTH A AT | € qUet
W S8 Ot ¥ Y fdqwad aredt
AR % fo¥ g w1 fadw
w1 &nfas g gafed o @ W@
faTe @R # wt@ § 1 afET g @
&1 FUAT 43t Hifar aC & q IRy |
vafar & fox wgm v g8 fsew Samr
FT AT § FedT UL HTT FAT J1f2y
FiifH FT TraTw fra g foem &7
ST HGAT AFAS § SAH! g0 T TE FY
qaT |

W wsRl & aw & agfew & =10
FEEAIR ¥ Y TAER FATS ¢ TF ST
T IHT TR FE@T § |

SHRI M. AJMAL, KHAN (Nomi-
nated): Madam, I have to say very
little about nationalisation of the film
industry because everyone knows that
nationalisation is a thing in which
there remaing no competition and if
there is no competition, especially in
art and literature, then, the industry
will be killed automatically, The film
industry depends on stories. Every-
body cannot write a story on order.
If you nationalise poets, they are not
able to compose very good poetry or
couplets. There was a poet in the days
of Jehangir, and he was Yazdi. There
were a number of poets in the days of
Jehangir, and before poet Yazdi there
were other poets like Sadi, Haflz and
Omar Khayyvam, who sang in praise
of wine. Now poet Yazdi composed a
couplet, and it was such a great
couplet that no poet in the world could
compete with him in giving that idea.
Now that idea did not come by con-
trol; it came automatically, through

|

[ 18 NOV. 1968 ]

Film Industry 1957
the deep psychological instinet which
the poet had. It is a Persian couplet
and he says:

g2 30 Rl pf 2T S Olyaee 1y SG
opd S Dy a2 aly L nl

o™ T " g Cuw W T ey,
FALCH  JIEE QI [FU AL WA

It means this: There is the tradiiion
that if the rain of the Basant or spring
season falls in the mouth of a sea-shell
in the sea, it becomes a pearl. So the
poet says: 1t is useless to rain in the
mouth of a sea-shel} to become a pearl.
It is better that that rain water
should fall on the grape-vi.es, so that
that drop of water might become wine
instead of becoming a pearl. And for
this couplet Jehangir gave him one
lakh Ashrafi, that is, gold coins. As I
said there were hundreds of poets
like Sadi, Hafiz and Omar Khayyam
whose couplets could not compete with
this one couplet. So by natlonalisa-
tion of the poets or artists you cannot
bring good art before the people of
the country. Of course one thing can
be done, have a kind of censorship on
things which India considers to be
immoral although such things are not
considered to be immoral in other
countries, In India we have great
honour for women, and in vindication
of such honour a couplet by Sheikh
Ali Hazin comes to my mind, who
lived jn Banaras. There was a custom
in those days that 3 woman, when
she became a widow, died along with
her dead husband; she was burnt. Now
Ali Hazin and millions of people saw
all these things, thig kind of cruelty,
but it wae only Sheikh Ali Hazin who
could go deep into the matter and
compose a couplet, and that couplet,
within a week, rang throughout India,
That couplet was:

4+ 1 Hindi transliteration,



Nationalisation of

1961
[Shri M. Ajmal Khan.]
aan g ‘”0}»‘ ad S @) S AR 50

et ageaa 794 feedo w81 A A,
AEIT IL AR HIAR gL GRAT A1eq )

As you know, in those days we had
no electric lights but we had diya or
chirag, what you cail o1l lamps. Now
to those o1l lamps butterflies or flies
used to come and closely hover over
them and they got burnt in the pro-
cess, Here Hazin says that the Indian
woman is braver than a man. Why?
It 1s because of the custom in those
days. Now the fly came on a burning
candle and so died whereas an Indian
woman died on a dead candle, and the
dead candle was her dead husband.
Even then she comes like a fly and is
burnt over it. Now this couplet rang
throughout India, So such things, you
know, cannot be brought sbout by
control. Now a story-writer or a poet
or an gctor should be a great psycholo-
gist. He should know the psychology
of children, the psychology of grown-
up people, the psychology of the
people who live in villages, the
psychology of the people who live in
the cities and the trend of the mind
of the people towards his work
through which he wanis to lead them.
But this cannot be done by control.
With these words I have 1o say that
literature and art cannot be natliona-
lised. It is not a mechanical thing;
it should be left alone.

Thank you,

et famadt g44@Y (7o w3w):
IUTERET WEIGAT, WIS S qAEAg
weea, (s qaa ¥ foeq dsedt &
TEAFT FTIEATE @ g F ogEw
GAGT H 77T we g  fAq @Er g g o

g §gT ¥ wiAdw wIE X
OUAr HoAr g & 8, wew fa=e

+[ 1 Hindi transliteration,

[ RAJYA SABHA ]

|
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Film Industry 1962

@ & AT TG IF AT faar 1) arw
g Fazam ma &7 Fad § fr gardy
AT qEEAT A S e se e
& wrfqaFront ST aswg & rdramor
¥ faq ST fear & 28 a9 3817 @
1 AR A T T kg an -
FIO ALY TS |

9% 98t @ & B @y gwer o
w7 foa g@m & 3E% quImr ot
ATATF Y IAF AGT A IO
TF FTOT A & 9 v e 3
SqH TSI ey B 1 57 Haw-
e, aeal 41 avw wed qwar §
AT TEWSIZAT F 4 uF eI
A F gtz & e g & 5
IH I¥ wfuF ¥ wfuw @ @
forew Tt § ot samarfes o frew &
fratw & g gfeefiw &y sy vy 8
f& s sw¥ @ @ ar A g
TE I g Y fr @Y gAY Aw &
FIT ATWT GAT AL TS, AT AT
ME & 397 w=er swEv A gRaT,
ot 3fF WY @ IR wAr vE@r
& TEAT AT AT A SATT WA gy
g gferhir 3 3w Amry @y @
star #% frde o, gTer Y wwnrr
g 39 AN FT wger W gU
AT T SATET T wATeT  wEATT 7o,
AT fawaa 3§ T &Y, | e ave
& fqaar 243, 3@ gftwior ¥ o foek
T § A IE FT HGC qA A8 )Y
@ & | =9 It gl e el ¥,
T Y H | R 9 oA gwer ag
IH qE, e av o my Ay 2
gAR F9 TG AT & oY 5T 97 §
AT & | SR Q8T S a7 FaF7 79
TET AT | 9fF TWAR @Y & gafag
T F 918 ITF FIT HAT ST qEar
g1

ot st faw ;a7 wgi § g

g
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TRAY fegraaY wq@dy St fweat
¥ My T AT

Y Awara Ay
LA R FE IR

FAT T

syt (roraat wydat  IEE
9T, 9T 9T A feew @a s #
FG WA AW AT T fEEw
3gY I @ MT 7 F HEF AT
@ g oag N =¥ g7 oaq §
¥ qEE FT a9t aq grar & faaewr
FAIR F=A 9T HET  g=dl @ |
Fgaarfeea aqr Wy 2 =y Ao
A A AW AT AE ATOAY mIWET
fa@rar =ga § 7z 7@ fAer oy | W7
a8 T1a ¢ fw feew w1 qu7 9Eva g
I1fge fF g7 = o AT =T Fy
917, gH fwew & 2077 =91 § w=u!
foen w%, g7 778 972 T~ A1 AT AR
f& 53 frm aw#r foar o+ =rfzo,
ZFYF AN AW IATE TE, WAV
T TG FAT gH WA F A @
%, 7 fr o fFer 2T NG 39% A7A]
W@ | g, WAAT IIEAF WIEAT,
gt grdd § WA TCAST &Y,
YFTT FH AT ZI AT | AN BT gH
qg WA 8, TAN IAR! €T FfEATAT
O I gH /A [F9RT F1 TIT |
T {IT FT AT FAECT 2 AL AT
gar g 1 feew aw w1 fow
gz &1 wAgha g wx gad
faoim faa s, TEREr SR
fearad, g=a1 & 9mY e faa
AT A TAY AT WY gl gFal
g w® ¥, aFwa & gwdr
g1 wfeT 37 w9 wEr M JEEI
FY HLATLA @I FY g U HT A
AT 2, Y T F AW A AW B
uE o aren T F o ge faer
FTY

[ 18 NOV 1966 ]
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AR 9gq § WA qaEAT A FT,
Sar fe AT Sty A 5§ ava ®1 F
AT FN gma@ R adi g 5 gam
qGT ¥ FATHT HHT TG 7T 19 | 4T
o9 a8 9 @ 5 feew geedy X
TETST TG FAT 2 7 Ay A a4 -
qIS FerdT &, g8 A o fomar
F, A A AT AR AI I A AT
FAT & AT T ITHIH A A AG A7
2 AT 796 § w=e s faqat IE
ot =rfge. ST A€t faaar &0 @
§ gl g 5 g g qEEa
F2, FIfF afc QAT TF 91 AW A0
FI, AT FATHIT BT I G UF 7
U ic BREE O !

SET ATAFT A5E0 F UF WG HY
arire #1 agr § s 5 Fowwer @
IAIT FU AT E , AR TS WIF
agwrar fr@y o Wi § Al
afvr= g 3 6 g S gswa &
9 T g, g R fagm & 9
AT FLA & HIT AT AT 3@T A
e TET R | AT ST TS WO Fa §
FATRNR R, A@F & I qlgarr §
IR AN AFIE | TE ZH FAT &
7T IA61 TA9 g A famr smAr
qTfgq | AT 9gT § FGFT GRT =BT
¥ 5=at gl fag®wT & St g At
3aaT fae %< faar smar & A1 &gy
FTAT T ARH I FX I T H TR
FAm Y foFEx §ad  siaas 7
gl @ HIT 99 AG FArEd #
Fr§ SrrEd @ fawar @ AR ag
faeay WA g ) W f5eq ST &1
TETFHC & A qTHT T &« vy
F eat ¥ T@M AR A=B T8 TG
Y, AIEEFTU B, FATHTU & /T
frrdpm, AT FEAT AR
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[ feramaey =gadt]

TEAET g9 A AT § | WEW
T g oAt i aafw & &
e A &, AU Iy aga fawm
fraaT § f5 oo s aman f5ed mmaY
g A I FuT HiT gEA FI IAF T9
w3 & foad q & 9 weAlw A
gt & faeT gue IR, g gl
& FUT M ITF 797 F FIX T H
o qTT @ SAT! 4 ARl @A § |
IOF) g8 #47 A [WT § | T T
e afgr R wwmAT =@fgg o
Fo A F s ¥ 9F who s
g1 e gox g afe
gy user ¥ yeer fwew gdr &
Sl FEY T F FIS AFATAAN A
WEgAR Wy @ feew @
Wi & | IAFT Z9AT Ueafesie grar
2, ST aT y=R gAT @ fF S 9%
wEl FO  war @= F< fom s
@ | Faw gA X W wfaE w@w
gr & AT 3w T S Ay AR gar
¥ fr s § 9aw @ ¥ @) e
o @ ol § & osTe fawRedw
#Y suTer ¥ suvar 997 fadar § AW
o SgTEr ¥ SAIET IEED A
wga § W Sty iR #Y ogd Jamr §
f asa g FAFIT § AR IW F9-
WK FT AW qQE? FEET SE
]

AT IOTEAE WEIEAT, W HY
o €Y = FgA A oA | AT ey AT
g ¥ ard 99 qEl & fF Far Far
W RN AT § A e
®g1 o fF qREAr wEr 9X wTEY
wor &1 FATEY | g3 TF IXY, FLTF 0 A
WO BT H T W aE ¥ S
g &0 A ¢ 5 e T W AR
QAT a4 | AT U # 915 %<
@T & 9 g & § 9f
PR Gl E AW 1 ggg  FC

[ RAJYA SABHA ]

Film Industry 1966
¢ g & afw w1 g7 s g WK
g gamr & fF g AW W uF WA |
F TR gEI NI H T TG TA W
g it ST & 1w faRw £ guEAt
FY g7 A7 & § A g7 qUIEl F A
T &Y, wR fRw f1 1% Ay 958
& dr sEFra g F A wdr Afe
g aut dewfa 1 @ E F @
qoAr gl 1, g9 Hedr oI w0
W AE WY R gERE A OAR
#1E HI9 7Y gRT A xd g9 nfuw
Mt o &) feew dsEr S FA
g9 wEE F 3fss & gard§o

¥ weal & qrY, JqUEAE HGIEdT,
¥ 7w a9 F1 awdT F@r g T feenq
ieEEl &1 UsEEw g arfw 9eR
guTT g, SuN TEIFar g 7R AT
W AR AT A F fag sered
R g i & sfs amrewar B
garg |

SHR1 A. D, MANI: Madam Vice-
Chairman, 1 was surprisedq when my
hon. friend Dr. Talwar placed this
Resolution for the consideration of the
Houese. Now, nationalisation has be-
come a part of unfortunately, our
national thinking.

SHRI LOKANATH MISRA: Distort-
ed thinking,

SHRI A. D. MANI:
thinking. @ The hang-over of the
doctrines of the Fabian Society of
Great Britain is still hanging over our
country, We think nationalisation is a
soluton for any problem. It articles
are not sold at moderate rates we
think of having super bazars in every
city. We do not know how these super
bazaars are going to function, but that
is a different matter. I wish the
mover of the Resolution had pointed
out where nationalisation has been an
effective success in our country. It
hag been an effective success in the
defence industry. The Hindusthan

Yes, distorted



1957  Nationalisation of
Machine Tools has a creditable record
ot performance. So atso tue H.andu-
sthan Antiviotics . We have ai.0
made a success of our Railways wnuch
are a nat.onal undertaking of consi-
derable scale. But we have not
succeeded 1 many other projects, All
our Plans have been based on antici-
pation of expected profits from public
sector industries which have not
materialised.

SHR] SHEEL BHADRA YAJEE:
Have you any vested interest?

SHRI A. D, MANI: Yes, I have the
vested interest and that is that art
should be free and there should be
individual initiative in art. I am not
ashamed of it. If the hon. Member,
the mover had shown that nationalisa-
tion has been a success in the economic
sphere, she could have advanced some
argument that the film industry also
should be nationalised. But all her
arguments put forward in support of
the Resolution related to posters and
8o on. She spoke about posters which
are shocking. She has spoken also
about various scenes in films that
offend her ideas. Madam, we live in
a fast changing world. In the days
when I was a young boy I used to see
Charlie Chaplain in the silent movies.
In those days long coatgs were being
worn. But these are days of short
eoats now, and of mini skirts and ex-
posed legs. There has been 5 great
revolution going on in the minds of
young people all over the world. They
are tired of established customs and
they do not want to conform to what
their parents would like them to con-
Yorm to. They feel that they should
change. There is a great change in
the modes of thinking of people.
Madam, I am one of those who feel
that in the realm of art there should
be no unnecessary restrictions. I do
not support obscenity. Obscenity is
being taken care of in a separate Bill
which is being discussed by a Select
Committee of which I happen to be a
member. I do not want obscene
posters. But we should not shudder
at the idea of amorous scene¢ being
enacted in fillms, Many years ago
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when the Ind:an Cinematograph Bill

w.ds uncer giscussion in the Central

Assembly ot those days, Sari Soi

Prakasha astouanded tne House by

saying ihat Indian husbands are not

suppused to kiss their wives iua films.

A number of Englishmen asked him if

it was true that Indian husbanas de

not kiss their wives. I do not know

why even kissing scenes are cut out
from the fiims. I do not suggest that

promiscous kissing should bhe there.

But why should we ban kissing scenes

from being shown in Indian pictures?

I am interested in freeing art from

inhibitions, I feel that artists must be
allowed to express their talents in

films,

I would like to say that I am not
satisfied with the performance of the
Indian film industry, Many of the
films which are now produced are,
more or less, a replica of the films
produced in Hollywood, and a very
poor replica too. They do not contain
any message of consequence. They do
not entertain. They are interminably
long and they are loaded with songs
which we do not find in Hollywood
pictures, except in musicals. I would
like the Indian films to improve in
quality so that we can get an export
market for them. I wish all encourage-
ment should be given to Indian
artistes, actors, scenario writers, play
writers, to go abroad on government
expense so that they may acquire the
technique of proper production of films
from Hollywood and other places.

Madam, I would like to say this
further, that in regard to the nationa-
lisation of the film Industry we must
bear this in mind that already the All
India Radio is under the control of
the Government and this has led to
considerable protests in  various
quarters that the Opposition’s view is
not properly presented on the radio.
I do not share that view. The Opro-
sition is certainly given some chance
to express its views, but not directly.
It is the All Tndia Radio which sum-
marises the Opposition’s views., There
may be fuller broadcasts put out and
I am not happy that the All India
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Radio should be under the Govern-
ment The All India Radio 1s a vital
means of communication 1n the coun-
try and a suggestion has been made
by the Chanda Commuttee . . |

SHRI LOKANATH MISRA" Did you
get at leasl a minute yesterday? 1
was not 1n the House yesterday, but
you were n the House Did you get
one munute?” No It was all the
Prime Minister’s speech

SHRI A D MANI 1 was not able
to listen to the radio last night. Un-
fortunately 1 was preoccupted, 1
understand the All India Radio puts
out the point of view of the Opposi-
son I have listened to them myself.
But I did not listen to last might’s
transmission If 1t 15 true that only
the Prime Minister’s speech has been
given out and not the Opposit on point
of view 1t 1s a matter to be regretted
ind I hope the All India Radio will
mmprove 1ts performance in regaid to
this matter

Now the documentaries are pro-
duced They are very good documen-
tartes and they do credit to the Gov-
ernment and also to this country.
Some of the documentaries that are
produced reflect great artistic skill and
[ would like to offer not one bouquet
but many bouquets to the Ministry of
Information and Broadacasting but
swwen with regard to these documen-
taries objection 1s often heard that
only Government views get a major
share of publicity. If the Prime Minis-
ter or the Vice-President of India for
whom 3ll of us have got great respect
or the President of Tndia takes part in
any function 1t is filmed and portray-
ed on the screen

SHRI LOKANATH MISRA: Or if a
Minister opens a cafetaria.

SHRI A D. MANTI: Or :f a Minister
opens a cafetaria that also is exhibit-
ed And these documentaries are
being exhibited compulsorily on the
Indian screen by an amendment of
the Indian Cinematograph Act. There
has been g good deal of objection to
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' such compulsory exhibition of docu-

mentaries. I do not want therefore
I when the All India Radio 1s already
11 tie wands of 1. Govarnment that
one more medium of publicity 1n the
form of the film industry should go
intg the hands of Government

Now, Madam, 1t is necessary for the
House to examine the implications of
nationalisation The moment the film
industry 1s nationalised, its account
and activities come within the control
of the Estimates Committee of Parlia-
ment; they come within the control of
the Public Accounts Committee.
Madam, the hon. the mover of the
Resolution talked of black market
money being passed on to film stars.
I know that a number of film stars
get much more than what they show
in the actual returns submitted to the
Income-tax Department but even in
regard to this matter there 1s a feeling
that the Government 5 unduly soft
to film, stars When the house of the
film star, Miss Mala Sinha, was raided
i Bombay thousands of rupees were
found ang

SHR] LOKANATH MISRA Twenly
lakhs,

SHRI A D MANI Twenty lakhs of
rupees were found stacked in  her
bath room and there was a good deal
of publicity for the action taken by
the Enforcement Directorate but what
has happened since that time?

SHRI LOKANATH MISRA: I can
give you that information if T can n-
terrupt you Miss Mala Sinha'’s house
was raided and Rs 20 lakhs were
found out of which she had to pay a
fine of Rs 18 lakhs odd and the balan-
ce of one lakh was refunded to her
while in the case of Mr. Biju Patnaik
even though Rs. 45 lakhs was found
from his residence, not a pie he hae®
had to pay and he has all the Rs. 43
lakhs with him,

SHRI A. D. MANI: My information
is that n that case Mss Mala Sinha
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put up a very valid defence from the
lega] pomnt ¢f view for the possession
of lzkhs of yupees 1n her house and
no aclion was taken

SHRI LOKANATH MISRA Action
has been taken

SHRI A D MANI. I am very glad

that scme action has been taken
but
SHRI LOKANATII MISRA Action

to the tune of Rs 18 lakhs.

SHRI A. D MANI: That may be
The film starts get much more money
than what thcy show in their returns
hut tne way to get over this problem,
to solve this difficulty, 1s not the
nationalisation of the film industry
but to see that the Enforcement Dire-
torate of the Mimstry of Finance
works far more efficiently than 1t does
at presen*

Madam, I may draw the attention
of the House that 1y regard to the
nationalisation of text-books which
has been attempted by State Govern-
ments the experiment has not been
a consprcuous success In the State of
Jammu and Kashmir where the text-
books have been nationalised 300 mus-
takes figure in the errata  When
that has beep the performance of
the State Governments in regard to
art and Iiterature—I would not say
production of text-books comes within
hterature but 1t comes within reading
material-——then we have to ask oul~
selves whether we should advise the
Government to nationalise the film in-
dustry I would say therefore that in
the interests of art, 1n the interests of
the development of individual initia-
tive we should leave the film indus-
try in the hands of private producers,
in the hands of private capital, in the
hands of private gtory writers. We
do not want story writers for the filis
to be recruited by the Union Public
Servier Commussion 1 know my hon.
friend, Mr, Lokanath Misra, was him-
self a distinguished actor in his time.

AN HON MEMBER: He was a fai-

jure

SHRI A D. MANI: He was a succe-
ss: he wag a more handsome man
then than he is at present. He knows
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about Indian films and also he is as-
sociated in some indirect way with
th~ Indian film industry more as a
friend than as an actual participant
at the present tytme Madam, I would
like to say that the Indian producers
should be acked to improve their
standards and they should be asked
to evolve 3 code of ethics for the film
industry 1 may inform the hon the
mover of the Resolution that when 1
was 1n Hollywood some years ago 1
had made enquiries about the work-
ing of the film code 1n the United
States and one of the articles in their
film code says that in no good film
should 1t be shown that wrong has
triumphed over right You will never
cee In any western film produced in
America or mm the United Kingdom a
murdrrer getting away scot-free or a
person who has robbed a bank Dbe-
coming a Member of Parliament.
They always show that wrong doing
18 finally punished by God

SHRI LOKANATH MISRA- In
India 1n actua] life those people also
become Chref Ministers

SHRI A D MANI‘ I do not know
1 would like therefore that the film
mndustry should be encouraged to have
a code of its own The film industry
must be told that production of In-
dian films 1s not satisfactory, that they
are below the mark, that they pander
to the vulgar taste and that they
should conform to that code it they
expect any financial assistance from
the Government in regard to the al-
location of foreign exchange. That is
the only way n which the film indus-
try can be asked to give a better ac-
count of itself I therefore feel that
the hon the mover of the Resolution
should with draw her proposition and
allow the film industry to be mn the
hands of private initiative as 1t in all
countries in the world excepling 1n
those countries which are under auth-
oritarian forms of Government

SHRIMATI LALITHA (RAJA-
GOPALAN): Madam, at the outset I
would like to state that although the
Resolution has been moved by a col-
league of mine, 1 differ from her and
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I do not support the nationalisation
of the film industry. 1 think no-
where in the worlg including even
the U. 8. S. R. where of course the
Government has more voice in the
film industry huas this been nationa~-
lised. I do not think that nationa-
lisation is advisable. 1 would sug-
gest to Mrs, Talwar, instead of brin-
ging this Resolution for nationalisa-
ton of the film industry if she had
brought forward a 'Resolution sug-
gesting ways and means of improv-
ing the film industry in the country
1 think the Government would have
really appreciated that attitude.

Cnoming to the question of nationa-
lisation, I think more than two lakhs
of people will be affected ag mentioned
by Mr. Yajee aithough of course I do
not agree with him on the main ques-
tion of nationalisation. In the cir-
sumstances, in the environment and
in the situation in which we find
ourselves today I think nationalisa-
tion of the film indystry ig something
that cannot be thought of,

Of course the film industry in India
has made very rapid strides since
its inception. The proof of the pud-
ding is in the eating and we find we
are winning so many international
awards, Particularly the name of
Mr, Satyajit Ray is very popular in
the continent and in America. We
know that and we are proud of it.
I also find from the African Delega-
tions of which I was a member that
our Indian films are very popular
there and in fact the people there
are starving for Indian films. So
the film indusiry has done a very
good job but there is more to do. At
present the trend in the industry re-
garding production of films is not in
the right direction in certain matiers.
There are many reasons attributed
to this. Firstly I will say that
nationalisation of the film industry
will really have an adverse effect.
The private producers should be
given all help by the Government
financially as well as materially in
producing good films. I find thaf:
$hg production during 1965 of Hindi
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p?ctures-—-of course it ig com-
bined with other lauguages—was

about 107, Tami] 56 and Telugu 50.
1 am sorry {o say this, and 1 entirely
agree with Mrs, Chaturved; and Mrs.
Talwar, that the standard of H.ndi
films has gone downp very much. This
has been a cirticism by almost all
the speakers. But the point is this.
They should also realise why the
standand of films hag fallen. It is
because the producers gre only after
box office hits and they want to get
hold of only the top-nofch stars. At the
same time one cannot forget the fact
that people are so much fed with the
new, modern trend films, which show
the Western ideas more than our
culture. Whenever Satyajit Ray’s
films or other good Hindi films are
shown, you will always see that the
house is full, People flock to see such
films. Everyone would like to see
something which depicts our culture
also. You cannot deny that fact.
Only a section of the people are after
these obscene flms,

I am happy to say that the institu-
tion of the national and State awards
has really done a good thing. Produ-
cers, some of them at least, are temp-
ted to produce films which depict our
culture, which depict our art and
which depict gur heritage. I will not
blame the producers entirely for this.
The producers lack finance firstly and
secondly the star value is there. Gov-
ernment should take care to se» that
they give them proper finance and see
that they produce good films, I
think this can also be improved and
there should be no place for middle-
men and distributors in the film in-
dustry. 1 would like to know from
the Governmnt how for the film
Finance Corporation has been able to
help producers, how many have actu-
ally applied for help and how many
have beep benefited.

Seconly. T come to the star value.
This absolutely places a producer at
the mercy of the stars. 'They demand
fabulous sums of money. I entirely
agree with Mr, Mani regarding mea-
gures against black money, Of course,
black money is there. Whenewer the
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stars sign their coniracts, they show
only half the sum. If they get four
lakhs, they sign a contract for Rs. 2
lakhs and Rs, 2 lakhs goes as black
money. In this connection 1 make
bold to suggest to the Government
that some sort of legislation should be
brought forwarg to fix the maximum
that a star should get for acting in a
fiim. This wil] solve the problem of
black money, which is now a parasite
in the film industry. Also, this will
set a sor{ of code of conduct and pro-
cedure for the stars ag well as the
producers.

1 come to the next point, censor-
ship. In this respect I regretfully say
that it is not functioning in the right
direction. The reason for this,
think is, there are members on the
Censor Board who have no knowledge
or interest in films nor are they con-
nected with them, It is only a question
of influence that one gets in the Cen~
sor Board. I am of opinion that the
Board should consist of only members
who have a full knowledge of the
industry and who have a rea} aptitu-
de for films. If this suggestion ig ac-
cepted I think it will alleviate their
troubles to a certain extent.

Then, T come to the censoring of
film:, Censoring of films differs from
State to State. We should adhere to
some strict standards and the censor-
ship should be as rigid as possible. In
this connection I woulg like to refer
to my State. In my State many pro-
ducers and film artistes, as T have re~
peatedly said in this House, are from
the DMK and this is a very good
medium for them to put forward their
politics. Tamil is one of the oldest
languages and full of pun and satire,
One word contains three meanings.
1 very well remember when my hus-
band was on the Board of Censors.
He went to witness a film in which the
late N. S. Krishnan acted and there
-was one sentence in the  dialogue.
‘Let us all go to Russia. It is a very
prosperous country.” In those days
our relations with Russia were not
as good as they are now. It said.
vLet us go to Russia where the people
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are good, where the people are
happy.” This was objected to
by my husband, When this was
conveyed to the producers, they
changed the word to “Ruchia”, wh:ch
means tastefu] “Ruchia” js “Russia”
in Tamil. “Ruchia” also means taste-
ful in Tamil, So, one cannot objzct
to it, because it conveys two mean-
ings. It does not mean only
‘Russia’, It can mean ‘tasteful’ also.
This is the way they gid it. They
have pun in Tamil language and this
has been used to the fullest extent
by the DMK people up till now. Then,
another thing I would like to say is
that in our Tami] films, most of the
songs are full of DMK politics, I
would even go to the extent of saying
that in the pictures produced by the
DMK people the costomes are in red
and black., Even some pictures show
their flag before they show their
films. This is the State of affairs,
Another point I would like to stress

is this because these pictures are
sent only to the rural areas where
they have the cinemas shown in

tents. It has a sort of masg influence
over them and as soon as they just
hear the name of M.G. Ramachandran
the whole theatre roars with applause.
it has a sort of mass impact on them.
This is a very good opportunity for
them to put forward their polilical
ideas through this. '

Now, I come back to the constitu.
tion of the Censor Board, I have al-
ready mentioned it while speaking on
Mr. Bhargava's Resolution, but 1
feel T have to say it again that they
shauld be mep of merit and not in-
fluence, 1t is always the practice
that a retired government official
or a lawyer is chosen, as a member of
the Censor Board. In their life-time
they have not had time to witness @
cinema or they have no idea of 8
cinema. If these people are taken as
members, how do you expect them
to go through the thing and under-
stand the implications of the whole
thing? I will not be surprised if there
are some members on the Regional
Boardg who do not know the regional
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language, who have no knowledge ot
Tamil.

I come to one more point before I
conclude. As very rightly pointed
out by Mr, Lokanath Misra, the plight
of the film artistes and others is very
bad and I entirely agree with him
that oniy the top-notice starg are able
to live well. The others ape living
in absolute poverty. In this connection
1 would like to say that self-employ-
ed people should also have some pro-
tection given to them say in the form
of a penson scheme or whatever 1t
is, ar suggested by Mr, T. T, Krishna-
machart in his time, so that it could
be used during old age or even when
a calamity happens to them. Then be-
fore I conclude, Madam, I would like
to say one or two things as regards
our production of documentaries and
other things. Somebody was suggas-
ting just now that our policies are
not clearly brought out, but my point
is that we are producing documenta-
ries and these documentarieg are ex-
hibited in foreign countries also, and
we are securing international awards.
I think Government 1is puttingits
policies through the dJocumentaries and
the Films Division and is doing really
remarkable work.

Then I come to Mr, Chordia’s point
He said about classical music. He said
that during Dr. Keskar’s {ime classi-
cal music was encouraged. I do not

deny it It was Dr. Keskar who
brought classical music, who gave
importance to classical musie, He

also said another thing. He accused
that after Dr. Keskar’s regime, be-
cause of Vividh Bharati and Sugam
Sangit classical music had receded in-
to the background. But 1 would like
‘0 paint cut to him that it was during
br. Keskar’s time that Vividh Bharat
was also introduced Just to divert
listeners from Radio Ceylon. and it
really gained good ground, I do not
think there is anv  point in saying
that just because of Vividh Bharatl
the classical music has receded into
the background But I would also
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like to point out that after Dr. Xes~
kar's departure there is a setback to
classical music not because of any
change in policy or anything but bee
cause we had the Chinese aggression,
the Pakistani aggression; thepre was
economy, there was austority, there
wag no exchange of artists from one
State to the other. But now I think
the situation is calm, Last time in
the Music Fest:val, Sangit Sammelan
T found that none of the artists from

the South or any other place was
brought here, anqg we were only
hearing the North Indian  people.

When you say you want national in-
tegration ang integration of different
States, unless you bring in  artists
from other States and you send artists
from here to other States, it is mnot
possible for you to develop your cul-
ture 'n any sphere, I think this should
be given thought of now and there
should be interchange of more artists
between d:fferent States,

/

Then 1 come to the other point or
posters which was mentioned by Mrs.
Mangladevi Talwar as well as Mrs.
Chaturvedi. I do entirely agree with
them and I have been fighting since
1 came here in Parliament about
thes? posters, and I also apprised the
Prime Minister about this, The
Prime Minister told me that at present
thev had ng legislation and they were
consulting the Law Mnistry regard-
ing this. I have been waiting for a
decision from the Government, and I
do not know whether the Law Minls-
try have been consulted and whether
the Government have come to some
=ort of decision regarding this. or whe-
ther the atmosphere is going fo be
like this and we are going to be more
and more influenced by this kind of
obscene posters. It is all left to the
Government to decide. 1 hope the
Government will in course of time at
least take some measureg to see that
this king of posters are not there, I
think the Law Minister Thimself Is
here, and I am making an appeal to
him to go into this matter and do
something about it,
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98T EHT Ny AT S 7 ™ 99
FT AT AT AT I T FAT AT
FOT HATSH & AL A AT @I 47T qF
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RAT ATEAT § AA AT AR wEEA
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mzi g% fow &, aFgrar 3 Al foed
9 g% ar & awmar § & IS
F7 AT A FL G AT ~HA HEH TI
& AT FT I A &1 ARAT |

9% wF gy § fAgza &
=TgaT § {6 mawet 1 agrar a7 arer
fipen} &1 o TTIRT q7T FAT TSAT
age wrdy fed oAt gt § f9s qaw
AT gAfATT A Faw dwAtas &l
FY FFT FIT g afed I A T A
FT T @\ SR a9 AN HQ@T
3oy el S 2@ AT d9T UAA
F@T 9ed § T Saw afew #
AT A wfmw w7 g1 gEfag
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Agear &% udEr feeRt #r g
Fwfw 7 wraar W W A oEAr
F1 TG ATAT T FIHT HTAT FT T2
T g |

o ¥ ag f7d3F AT S
g & & ow oI feew
wiftg s & gwar g faw @w
& FTAT ATMET WY aF 7@V oA &
zafaq odt feew g =nfzo faay
fordl #war g 751 gAET ®
foery awly, Ty wree w6 gErEn
A feE &1 oguR #I arey
GEICCANET SR I C e i
freH aare @A @1 gETY WY s
TEIFIT FT AR FIG g IART W10
F W Fftr fra St W & 9rg
ST ALTFT T AW F7 fa<reg w3 &
SAGT AAAT &Y A Aqfee faer sy
ZATT & A AT & |

SHRI ARJUN ARORA (Uttar Pra-
desh): Madam Vice-Chairman, I am
inankful to Dr. (Mrs.) Mangladevi
Talwar for arranging things in such a
manner that we get an opportunity to
discusg the film industry which 15 a
very important media of mass com-
munication and, I must say, a much
naglected media of mass communica-
tion .

AN HON. MEMBER: Every media
is neglected.

SHRI ARJUN ARORA: This is most
neglected.

This neglect on behalf of the Gov-
ernment, this neglect on behalf of
sensible people, has created a situation
in the country when India is the third
biggest producer of films in the world,
and first among the producers of bad
films. Our films are inordinately Iong.
I do not know why the Government
has not yet imposed a limit on the
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size of our films. In spite of the fact
that film is an imported material
which requires foreign exchange,
even during this scarcity of foreign
exchange we have not imposed any
limit on the size of a film. The result
is that mos+ of the Indian films are
more than three-hour long boredom,
with songs which have no meaning,
dances which have no basis. The Gov-
ermment must do something about it.
I think of films as media of educa-
tion and of entertainment. Lengthy
films produceg in the country, even
though box office hits, are neither
tducative nor do they provide healthy
entertainment, Therefore, the Gov-
ernment must do something about it.

From the ©presence of the Law
Minister to hear the views of the
House on this subject T conclude that
the Government acceptg the correct-
ness of the idej of nationalisation of
films. Its only difficulty appears to
be how to frame a law. T hope our
very able Law Minister, who is here,
will certainly find a methog of fram-
ing & law for nationalising the fim
industry.

My friend, Mr. Pahadia, who pre-
ceded me was all the time talking of
kala are, and talking of the nationali-
sation of arf. Nobody in the world
seekg to nationalise art, And how
can you nationalise art? The guestion
is that the film industry should be
nationalised, and every one knows
that in countries where the film indus-
try has beep nationalised, the best
filmg are produced. I will give you
only one cxample. Shakespeare is a
world figure, but he is essentially an
English figure. The British film in-
dustry, the American film industry
and the English-speaking film indus-
try elsewhere have produced a num-
ber of filmg based on Shakespeare’s
plays, yet the best film based on
Shakespeare’s plays produced so far
is Hamlet produceq in the Soviet
Union. This is not my opinion which
some people might incorrectly say is
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biased. This is the opinion of Sir
Lawrence Olivier who ig an honoured
figure in the British film indusiry,
himself a great artist and husband of
more than one film star. It is his
orinion that Hamlet produced jn the
Soviet Union ig the best film vased
on any of Shakespeare’s plays. It is
not a guestion of pationalising art, it
is a question of nationalising an in-
dustry and a nationalised industry
helps art to grow.

What is the position of our artists?
What is the position of workers in our
film industry? There are some gla-

mour girls and some well-known
stars. They are thriving on hox office
hits, They accept money not only

over the table but under the table.
Black money in the film industry is
a big phonomenon. The moment a
contract is signed there is a deal
under the table. The whole thing
starts with corruption and ends with
corruption. The films produced in
our country are affecting the morals
of the people,

Madam, the Government is trying
to help the film industry by setting
up a Film Finance Corporation. That
Corporation has failed tc help the flm
industry in the country to produce
good, effective films which provide
entertainment and which have some
educative value. In that the Film
Finance Corporation hag entirely fail-
ed.

The other method adopted py the
Government is the much-criticised
Board of Film Censors. Mrs. Lalitha
(Rajagopalan) said something about
the Board. Other people also said
something about the Board of Cen-
sors. I do not know much about the
working of these Boards. But 1 do
know, as everv ore knows, the re-
sult of the work of this Board. Cen-
soring in Indiz has failed in ifs ob-
jcetive. Tt has mot helped the film
industry to give us good films.

As far ag this industry is concern-
ed, there is no question of there being
any competition. Anybody who has.
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tried to study the working of tne
Film centres of Bombay and Madras
knows that it is the thriving money
bags which control the whole indus-
‘try. They sit over the producer.
They sit over the directors. They in-
sist on some hipshaking by some
artists, some vulgar songs by other
artists. These financiers do not give
finance unless the film proraises to be
a box office hit, appeals to the vulgar
tastes of the people ang encourages
people to develop further vulgar
tastes. So if we nationalise the in-
dustry we are nol going to affect any
artist. We are only going to affect a
few money bags.

In the film industry while a few
top-notchers have plenty of monev
and lead a luxurious life, the fate of
the lesser known artists is pitiable,
The fate of the :iew enirants is piti-
able. They have no opportunity to
grow. They hava no opportunity to
develop. They do not even have an
opportunity to make the two ends
meet. If the film jndustry 1s natio-
nalised, or if a co-operative film in-
dustry is encouraged, it will demons-
trate that films can be made without
the help of money bags. The well-
known writer, journalist and film
producer and director, Khwaja Ahmad
Abbas, has produced some of the best
films during the last few years and
vet he has not relied upon any finan-
cier. He has shown that good films
can be produced with very little
money. Hig firm Shahr Aur Sapna
wag awarded the President’s Medal.
He told me himself that the artists
-themselves provided all the necessary
finances and they did not beg for
finances from any capitaiist.  They
«did not give anybody an opportunity
‘to provide finances and then interfere.

Madam, as a matter of fact good
films are produced only where big
-money is not involved. There are, of
course, other producers who have also
produceq good films. Bui everv
time you find a good film, if you go
into the background you will find that
big money is absent. Artists them-
:selves, lesser known pcople, have
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themselves provided the finance.
Once they have got independence
from the greedy financiers, then alone
they are able to develop art. So,
nationalisation is not only necessary
for us to have good, educative and
entertaining films, it is also necessary
so that the real artists have an oppor-
tunity to develop and ultimately bene-
fit the country. The Government uses
films in a limited way to educate and
inform our people through docurmen=~
taries. I must gay that the docu-
mentaries have helped our people and
have helped us in projecting a cor-
rect picture of India abroad. Some
of our documentaries have won lau=
rels in foreign countries. Yet, [ feel
there is great scope for improving the
documentaries. At present documen-
taries are screened because it is com-
pulsory under the law to devote 10
minutes to them. These documenta-
ries should be such that the audiences
will insist on the documentaries being
screened, At the moment what some
of the cinema houses do is 1o screen
the documentaries in the first 10
minutes when people are jus{ enter-
ing the hall ang taking their seats.
That is 3 misuse of time. That is a
misuse of documentaries which are a
great source of education. Of course
documentaries must be improved and
the Government must take energetic
and effective steps to improve them.
There ig in the country one big dearth
and that is, the dearth of entertain-
ment. Films are almost the only
entertainment available to the poorer
sections. Even there there is a shor-
tage of cinema houses. Many good
films which are not box office hits and
which do not mean big gains to the
owners of cinema houses are not able
to get even a week’s showing in big
cities like Delhi. There is an abso-
lute need of good cinema houses and
many more cinema houses in the
country, in bigger and smaller cities.
The Government is very anxious
about tourists. The Government has
opened tourist hotel -orporations,
tourist tramsport corporations, touvist
bar and wine corporation—everything
for the touriste—but it should do
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something for the entertainment of
our people also so that they can pe
improved. That will be possible if
there are more cinema houses in our
cities, more theatres in our cities and
it should be the responsibility of the
Government to see to it that every
city with a population of more than
a lakh has 5 Government cinema
house, where good, educative, infor-
mative films are screened. There is
in the country a great flood of vulzar
and baq films from Hollywood. 1 do
not mind good films from Hollywood.
Of course good films from Hollywond
are very few. You cannot gee a ood
Italian film in the country or a French
film and you cannot see even a good
Soviet film unless the Soviet Embassy
invites you. So the Government
shoulq do something so that our peo-
ple who are interested in films and
hungry and thirsty of entertainment
are able to see good films produced
all over the world. Why this mono-
poly of Hollywood? The Governmen?
should do something. Even ‘I ther=
is a delay in the nationalisation of the
film industry, the Government shou'd
float a Film Corporation which will
provide our people an opportunity tn
see good international films. The
opponents of this idea and hose who
are fond of vulgar Hollywooq films,
or third-rate entertainments which
spcil the morals of the youth, may
say that language will be the barrier.
Those interested jn film art and in-
dustry know that Charlie Chaplain,
the greatest film artist of the 20th
Century, speaks no language and his
filmg are popular even though he
speaks no language in the film.

AN HON. MEMBER: ¢ has start-
ed speaking now.

SHRI ARJUN ARORA: But he does
not speak in any language mentioned
in any Schedule to our Con<ti*fution
or laid down in any other Constitu-
tion. He speaks a language wiich
only he understands and of csurse by
his acting he gives meaning to his
language. Good international films
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from France, Italy, Sweden, the Soviet
Union and other countries are bound
to be popular ang their popularity
and standard will ultimately aftect tne
standard of our films. I fecl th.t
films are an important media and the
Government headed by ur oty
worthy Prime Minister shoul not
neglect this.

SHRI G. P. SOMASUNLCARAM
(Madras): I want to say only one
thing.

SHR] ARJUN ARORA: I am for the
Resolution. I forgot to say that.

SHRI G. P, SOMASUNDARAM:
Madam, I have to mention one thing,
1t was mentioned from the other side
by an hon. Member that 'he D.MXK.
has been exploiting the cinema people.
It was mentioned there about N. S.
Krishnan and M. G. Ramachandran
but even the Congress peopls are
utilising Shivaji Ganesan and Padmim,
It is going on everywhere. I am
glad to say that most of the cin2ma
people are in our party. It is sure
and certain but when in 1962 the
Chinese conflict broke out, the man
who gave a lot of money was M. G.
Ramachandran, I want *‘o ‘*ell the
House that fact.

THE  VICE-CHAIRCAN (SHRI-
MATI TARA RAMACHANDRA
SATHE): The Minister will intervene.

SHRI C. R. PATTABHI RAMAN:
Madam, if T may permit myself the
statement, though this is the third
occasion when a discussion like this
has taken place on the floor of this
House, I wish to say that on this
occasion there was a comprehensive
discussion on so many aspects of the
film industry and I wish to say this
that the interest shown here will no
doubt be borne in mind by my esteem-
ed colleague, Mr. Raj Bahadur, who
is unavoidably called away. His De-
puty has gone to Moscow with some
artists.

J SHRI ARJUN ARORA: She is after
wall with an artists’ delegatios,
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SHRI C. R. PATTABHI RAMAN:
Perhaps because of my Purvashram,
having been in the Ministry and was
having some connection with this sub-
ject, T am speaking for the Ministry.
It was in 1962 that Mr. Tarig brought
some similar resolution. In 1364 Mr.
Dubey brought 3 Resolution that *he
film industry should be mationalised
and the same wording as used by my
friend Dr. Talwar was used. There
had been a Film Enquiry Committee

in 1951. I had intended to quote ex-
tensively from that report. They did
say this:

“Apart from the fashionable philo-
sophy . ..”

regarding mationalisation thev had

their own ideas—

“of nationalisation, the justification
for this suggestion has been asserted
to lie in the disorganised condition
of the industry, in its neglect of the
social service which films can ren-

der, in the deplorable conditions...” '

That is where many Members will
find an echo in what they have been
saying.

“....in the deplorable condi-
tions of work which prevail, and
in the useful medium of mass edu-
cation and uplift which films
provide.”

But then they go to say:

“The word (nationalisation) may
be a convenient term to describe
all the various processes of pro-
duction and commercial aspects of
this enterprise and it is generslly
in this sense, for want of a betfer
and more accurately descriptive
word, that we have used it our-
selves, but we are definite that
there is much less emphasis on
mechanical or manual aids to pro-
duction and much more scope for
individual or corporate expres-
sion of artistic and aesthetic values
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in this than in other industries. It
would be as suicidal for thought
and expression to follow uniform
and regulated patterns in this field
as in the realm of books.”

Then they go on to regimentation
where, they say, there may be differ-
ence of opinion, They say:

“We are convinced that the posi-
tion in which the industry finds
itself today is in substantial mea-
sure due to the neglect, apathy and
indifference of the very repositories
of public conscience and authority—
the State, the Press and the com-
munity which would be the agents
of a nationalised economy. Their
failure up to date is as such a warn-
ing against the attainment of the
promised millennium as that of the
industry is against complacency and
letting things along.”

They were aware of the fact that
things were not going on well in the
industry. Incidentally, Madam, it
may interest the House to know that
it has been pointed out (frequently
and it is frue that Toughly about
iwo lakhs of people are involved as
ar ists, technicians and cameramen.
Some are among the best in the
world. It might not be known that
some of the very best cameramen,
technicians and artists are all here
and yet we go on blackening our-
selves so much. It ig high time we
told ourselves that our technicians
can hold a candle before the very
best in the world. Such is the re-
cord so far as the technicans are
concerned.

Then, Madam, so far as nationalisa-
tion is concerned, it has to be looked
at from the point of view of assuring
full development of the industry while
serving to public interesty as well. As
has been said so, the reference the
constitutional position is there, to arti-
cle 19(2), which guarantees freedom
of expression, and the film industry
will, naturally be interested in that
freedom of expression, in the freedom
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of trade and - business, and so res-
trictions on the film industry have
to fall within the scope of that arti-
cle. Bul that is nol the argument
which I am going to place before the
House, by itself. But I have to say
this that the preseat restrictions
came to be incorporated in the
Cinematograph Act, 1952—there have
been some amendments—which
governs censorship of films.

Then, Madam, apart from the poli-
tical and social implications of the
nationalisation of the film industry,
we have to consider the other aspect
also. Film is a very powerful and
universally popular medium of mass
communication. Yet, Madam, of
course as pointed out by so many
speakers, if such a medium is used
exclusively by the State, there is
grave danger of regimentation of
ideas and of the human mind itself.
It is such a step to take. It has
been  pointed out frequently.
Reference has been made to the
other countiries where you have the
industry mnationalised. But can we,
in a democratic set-up as it is now
functioning, can we have a  regi-
mented nationalised industry, is the
question. But it is also true that
all films are not alike in quality as
well as in returns. 1 believe ome
two or three years ago the produc-
tion per year was about 142 films so
far as Madras was concerned, about
129 so far as Bombay was concerned
and 70 to 80 so far as Bengal was
concerned. Their box office collec-
tions and their quality were seen.
Some are good; quite a few are in-
different and quite a large number
are bad. I have no doubt about it.
But it is the proportions that we
have to keep in mind when we are
dealing with this aspect of it.

Then State interference with
forms of art will stunt their growth
and discourage new experiments. I
do not know whether we are equip-
ped at all levels to deal with the
arts and the tasks undertaken for
the uplift of the industry. Then,
Madam, there is the Industrial
Policy Resolution which governs us.
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Following that Resolution I want to

say that we have nothing actually
to take over. I do not wish to take
the time of the House, but the crux
of the problem hag been dealt with
by the Resolution. It is only indus-
tries of basic and strategic impor-
tance or in the nature of public uti-
lity services that are to be in the
public sector. In other cases the
State is to enter the field only if they
are important and require invest-
ment on a scale beyond the means
of the private sector. It is there-
fore, Madam, that we have the
Hindustan Photofilm Manufacluring
Company, which is in the Nilgiris in
South India, which is perhapg one of
the best in Asia. Already they are
manufacturing one type of film and
very soon they are going to have the
full equipment to manufacture other
types of films, tfo start production
soon. There we have to manufacture
raw films and there it is really beyond
the scope of private investors. There-
fore we have entered into that field.

Then while discussing this subject
it may be of interest to know what
is the capital involved so far as
nationalisation is concerned. 1 tnke
it that some sort of compensalion
will have to be paid to the indusiry
taken over, and it may be pertinent
to consider what will cost Govern-
ment. I am grateful; I have got the
figures. The capital investment in
the film industry, as estimated by the
Indian Motion Picture Producers’
Association, stands today at about
Rs. 82 crores and the break-up is

like this: Studios, Laborstories and
Stores—Rs. 20 crores; Production
and distribution—Rs. 20  crores,
Cinemas—Rs. 42 crores. At the pre-

sent juncture it is obvious that we
just cannot contemplate spending
about Rs. 82 crores, to say the least,
to fry and take over the industry.
Apart from that there is another as-
pect also to consider. There are
fourteen languages in this couniry
and I have always stated that when-
ever we talk of India—if I may be
permitted this statement-—we cannot
compare India with Italy or France
or England, but if we compared
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India to Europe, perhaps Delhi will
be Geneva. 1 talked like this in
Kerala and said that the State of
Kerala will be like France, Then
they asked me if the comparison was
because the Government of ‘*heir
State was falling every now and then,
I said that it was primarily becduse
they were artistic people,  Really
speaking, it is the different languages,
fourteen languagcs, different tasteg if
I may say so, and different conditions
and so it is a stupendcus task so far
as the nationalisation aspect is con-
wcerned.

Then so far as returns are con-
cerned, supposing we nationalise the
films, will the return from them be
adequate? Frankly, many of the
ifilms do not pay, it may be of interest
to the hon. Members to know, while
.some are box office hits. The latter
is itself a curse because some pro-
«ducers are trying to pander to the
-vulgar tastes and get more money.
"That is also a defect in the films,
“But so many films, by and large, are
failures, and the people who put
money into them are not the people
who can hardly make both 2nds
meet,

Then it is very difficult to predict
in advance audience reaction for Gov-
ernment to take up this sort of busi-

ness, ] am going later on to refer,
‘Madam, to how we are governed
in the matter of posters, Refer-

ence has been made to the Children’s
Film Society also, and to all this I
am going to refer in passing. But this
is g fact—the fact qf audience reac-
tion—which has got to be kept in
mind. Apart from the implications of
nationalisation, apart from the ques-
tion of regimentation there will be
frequent demands, “I want this film,
I want that film,” and the Government
will not be able to cope with the
«demand,

Then so far as censorship is con-
cerned, I am glad the hon. Lalitha
(Rajagopalan) and some others also
have referred to it. It may be of
interest to know that today the Cen-
'tral Board of Film Censors cnntains
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Mr, Bhatt—who is not 3 retired man—
as Chairman, and Mr, Sarkar, Mr.
Singh, and Mr., Vasan, g Member of
this House, and the Maharani Scindia
of Gwalior a Member of the other
House, Mr. Shamlal, Editor of the
“Times of India”, and a number of
other names—I do not want to keep
the House waiting on account of this.
Now these peonle are from various
walks of life, {rom edu-auon, art, in-
dustry; they are all there and sup-
posing they read through something
which is not quite in order, and yet
they are passed by the Board as
such, there 1g always the appeal pro-
vided for, and Government can always
intervene, If they pass certain films
and there is an appeal against their
bassing, we can also take the step in
suitable cases to curb them,

SHRIMATY LALITHA (RAJA-
GOPALAN): I did not mean the
Central Board; I meant the State
Board,

SHRI C. R. PATTABHI RAMAN:
In the State Board similarly, let uas
say; I quite see the point. After all,
the distinguished husband of my
dear friend, who was Secretary of
the Congress, he was himself on the
State Board at one time, as has been
pointed out by Lalithaji, but the
real jdea is to see that we will have
to consult the State Government and
see to it that it covers the language
areas and the people. Sometimes
mistakes may happen. I do not say
that all State Boards are perfect, but
all the time we are aware of our
duty and we are trying to improve
the situation, and we sincerely hope
that if there is any defect, hon.
Members will tell us, and I will
certainly communicate it to the
Ministry concerned, and we can al-
ways improve this and our censor-
ship law provides for the review of
the films passed by the censors.

Then I told you that I would come
to posters. It will be of interest for
the House to know that while :en-
sorship of movie films comes under
the Act the undesirable posters put
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on display in advertisement of films
passed in censorship do not. You
will find that many a thing which
has been cut off from the film will
still be in the poster, because the
law governing posters is different
from the law incorporated in the
Cinematograph Act. Anyhow, what
we do is this,

SHRI BHUPESH GUPTA: Madam
Vice-Chairman, I have to point out
that as you may know, a suggestion
was made that three hours should
be allotted for the private Member’s
Resolution, I objected to it, but
then my suggestion was not accepted
and three hours were allotted nd
only a few more minutes are left
for the completion of three hours
now. Therefore, let me take the
chance of moving my  Resolution
after the three hours are finished.

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): He is intervening. And
there are so many speakers.

SHRI BHUPESH GUPTA.: Three
hours were allotted and . . .

DR. M. M. S. SIDDHU (Uttar

Pradesh): Madam, I had given my
name for speaking.

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): That is what I said,

There are many more Members desir-
ing to speak.

SHR] BHUPESH GUPTA: 1 am
accepting 'you decision Madam.,

SHRI M. P. BHARGAVA: Madam
Vice-Chairman, I am sorry I have
again to protest against the be-
haviour of my hon. friend Shri
Bhupesh Gupta. He walks into the
House when the Minister in charge
is speaking and without taking the
permission of the Chair or informing
the House that he wants to inter-
vene, he has intervened. He  Thas
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again broken the established rule of
the House.

SHR! BHUPESH GUPTA: 1
stiongly object to such a suggestion,
Madam.

SHRI M. P. BHARGAVA: I have
to request Shri Bhupesh Gupta to
be a li‘tle more courteous to +he
House. If he wanted to say some-
thing he should have referred the
matter to the Chair and taken the
Chair's permission and then inter-
vened. He cannot just walk in and
begin to speak when the Minister in
charge is speaking.

SHRI BHUPESH GUPTA: I am
very sorry, Madam, if I have been
discourteous to you. But I take
strong objection to this kind of re-
marks by the hon. Member. I may
tell you I was in a meeting and 1
came here rushing. The  Prime
Minister had called a conference. 1
told her that I had to move a Reso-
lution and because the three hours
are about to be over I rushed in
here in order to move my Resolution.

Therefore, I invited your attention
to that Resolution. I did nothing
else,

THE VICE-CHAIRMAN  (SHRI-
MATI TARA RAMCHANDRA
SATHE): I have told you.

SHRI BHUPESH GUPTA: I think
Mr. Phargava should learn a little
more :ourtesy also.

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): Let him finish.

SHRI BHUPESH GUPTA: I am
not suggesting anything. You do
whatever you like. 1 only pointed
out the difficulty that arose, I am
not obstructing him at all. I hope
Congress Members will stop teaching
me courtesy.

SHRI C. R. PATTABHI RAMAN:
I was stating, Madam, that printed
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ma erial is not covered by the Cinea-
matograph Act of 1982 and the q es-
tion of obscenity is dealt with by
the ILP.C. and the provision is
administered by the State Govern-
ments. But to guard against the dis-
play of objectionable posters in rela-
tion to films, the Central Govern-
mert has taken two steps. Firstly,
they have appointed an informal
consul‘ative committee under ihe
presidentship of the Chairman of the
Central Board of Film Censors, with
representatives of the public and ihe
tilm industry, to scrutinise the pos-
ters submiited to them before dis-
play. Secondly the Central Gov-
ernment has drawn the attention of
the State Governments to their ex-
ercising scruliny over the  posters
before display. Also some public-
spirited persons have formed a com-
mittee which prevents undesirable
posters from being displayed.

SHRIMATI LALITHA (RAJA-
GOPALAN): What we want is legis-
lation from the Government regard-
ing these posters. That is what the
mover of the Resolution also said.
There is no legislaiion now. When
Mrs. Gandhi was in charge of the
Information and Broadcasting Minis-
try 1 had approached her and ex-
plained how there was no legisla~
tion and I think she had consulta-
tions with the Law Ministry regard-
ing legislation on the matter. These
commitiees being formed by some
people to deal with posters is not
enough. What we want is legisla-
tion,

SHRI C. R. PATTABHI RAMAN:
1t has to be examined. It may in-
volve an amendment of the Consti-
tution. We are not running away
from the matter., We are aware of
the position, Madam.

There is no doubt that some films
which should be discouraged have
become box-office  successes. Hon.
Members have referred to this. Gov-
ernment is aware of it and we are
trying our best to see that the qua-

lity is improved and good films are |

encouraged. The Films Finance Cor-
poration has taken some measures.
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When I myself was in that Ministry
w2 had suggested three things, First
of all there should be a theatre built
by the Corporation—Mr. Arora may
note—in every important municipal
~rea, to be a sort of a model. We
also wanted to see that financial
assistance was given even where
there was no financial return, if the
film was such that for its
value it deserved encouragement,
And then there were films from
which we expecied returns. But
then this is not the place nor the
time to go into all those details.

artistic

Then there are documentaries oro-
duced on the various aspects of our
national life and there are newsreels
covering various events. These docu-
mentaries and newsreels are in
Enghsh and the twelve Indian
languages and are shown for 20
minutes in each picture house. They
are also shown “w the field publicily
organisations for circulation through
mobile vans in the rural areas. Those
in Janya Kumari would like to
know about Bhakra Nangal just as
people here would like to know about

the photo film plants or the Avadi
factory,

Then the “star” system in film in-
dustry was referred to and there
were also references to black money
and go on. The star system is there,
it is true. And this is not confined
only to the stars, but it covers direc-
tors, story-writers, back-groung sing-
ers also. Some artistes even insist
on their own camera men and make-
up men. Tt is a regular guild. You
don’t have merit but only favourites.
Though we are aware of all this we
can only improve matters by financ-
ing good films. It is hardly a
sphere where we can interfere.
With regard to finance, I have al-
ready stated that we are trying to
see that as far as possible good films
are encouraged.

As regards exhibition facilities, i#
is true that exhibitors demand heavy
fixed fees and are not prepared to
share the proceeds with the distri-
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butors or producers on a rational

. basis. Exhibilors have of late been
arbitrarily raising their charges. It is
also true that entertainment tax

.tells heavily on films, The rates of

,this tax vary from 25 per cent to
.75 per cent in various States. Over

.and above the entertainment tax,

cinema houses are subjected to show
taxes imposed by the Municipalities
.and the Panchayats. It is estimated
that the revenue from entertain-
ment tax on cinema films is about
Rs. 23 crores annually. Except a
few States 1Tke Maharashtra ana
Andhra Pradesh which have given
some assistance to {2 film industry no
part of the entertainment tax 1s
ploughed back into the industry.
Since the States realise such a large
_revenue, it 1s incumbent on them
that they re-invest part of it in pro-
moting the welfare and standards of
the film industry. The film indus-
-try is also subjected to heavy taxa-
tion by way of duty on the impor:
of rayw film, excise duties on the
prints, income tax and so on. There
is also the question of the amortisa-
tion of the taxation on the exploita-
tion of a AIm. Devaluation has also
Affecteq the film industry. All these
_matters have to be taken into consi-
deration while assessing the per-
formance of the film industry.

I may here explain that we are
--taking a number of positive steps to
improve and encourage the produc-
tion of good films. The State awards
4o films have been referred to. They
are a step towards the production of
filmgs of high aesthetic and educative
and cultural value. The best feature
film is awarded the President’s Gold
Medal which carries a reward of
Rs. 20.000 to the producer and
Rs. 5.000 to the director. Then for
the second best feature film is given
Rs. 10,000 to the producer and Rs.
2,500 to the director. I do not
have the time to give these various
other figures. Then the Prime Min-
ister’s Award goes to the best child-
ren’s film and there are also certifi-
-cates of merit to various other films.
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This again is a sphere where we
are trying to see that quality films
are produced. This will enable the
ersons concerned to say that their
such and such films have won such
and such an award.

And then I may say that selected
Indian films are sent under Govern-
ment guspiceg and in consultation
with the trade for participation in
various international film festivals, 1
have got an entire list of prize-winn-
ing films. Those judges abroad, they
are not giving prizes to these films
just out of sympathy for India. The
merit of the films won them these

prizes. There are the citations.
Scmea of the films that have won
such prizes come from my hon.

friend Mr. Bhupesh Gupta’s State,
Bengal. Satyajit Ray has won in-
ternational prizes for his films. We
also find that we have done very
well in the international field, even
though they do not know the langu-
age. T think the mover of the Reso-
lution referred to the film “Awara”
in Russia. In the U. S. S. R. the
artiste himself wag always hailed.
They refer to India as Gandhi coun-
try ang they also refer to our coun-
try by the name of the famous star
in that film. We have made a mark.
It is not because the U. S. S. R. wants
to pat us on the back but because of
the excellence of the films.

I referred to the Film Finance Cor-
poration. It is true that it has been
having rough weather. First it was
under the Ministry of Finance and
it came under the Ministry of In-
formation and Broadcasting in
August, 1964. With a subscribed
capital of Rs. 50 lakhs, the Corpora-
tion had sanctioned loans totalling
Rs, 1-35 crores in respect of 46 films
since its inception up to 31st March,
1966. Of this, an amount of Rs. 1-08
crores has been disbursed to 39 films
by that date. As many as 21 fllms
financed by the Corporation had been
released during the period. It will
be recognised that the resources at
the disposal of the Corporation being
limited the extent of assistance has
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not been as large as we would like
it o be but we are endeavouring
our bcsi to see tnut we do our best
in this matier.

Some reference was made to the
Film Institute of India in Poona and
it has been said that many are not
getting employment. 1 have got the
figures. Up fo 1964-65 92 persons
obtained diplomas. I had been there;
it is a very fine place, Tt is one of
the fine institutions where people
are learning not only the camera
techniqgue but alse acting. It is true
that not one of them has beeun givena
chance in the film industry but it is
a question of time. As a matter of
fact many of them are acting in
documentaries, short films and are
also taking part in tr&ning activities.
On the whole it has been doing very
good work,

Then we have got the Children’s
Film Society and there are very few
places in the world, Madam, where
such Children’s Film Societies are
functioning. I do not say that we
have done very well but by and large
our record has been very good and
we have earned g number of awards.
This Society is doing very good
work. The Society hag been pro-
vided grants-in-aid. totalling R«. 70-75
lakhs. It has produced 45 films and
in addition has adopted two Indian
feature and 3 documentary films, be-
sides three Soviet and five British

films. During 1965 alone, the Society
organised .
SHRI BHUPESH GUPTA: How

long he will take, I would like to
know.

THE VICE-CHATRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): Let him finish.

SHR]I BHUPESH GUPTA: On a
point of order, Madam. The point
is, you decide one thing and you
follow a different thing. I think
the decision was ... Anyway, you
go on and finish it.

[18 NOV.
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SHRI C, R. PATTABHI RAMAN:
Madam, I do not know what he is

referring to.

Now, with the assistance of the
Ministry of Education and the Uni-
versity Grants Commission, a Uni-
versity Film Council has been form-
ed to instil a sense of critical appre-
ciation of films among the students
and to improve their tastes. Tt has
34 yniversities as members.

A Film Consultative Committee has
been constituted to function as a
forum for exchange of views bet-
ween Government and the film in-
dusiry and to assist Government 1n
the rormulation of policies relating
to the film industry. Recently a
Study Group appointed by Govern-
ment in the Ministry of Labour and
Employment has rccommended  the
appointment of a Wage Boarg for all
the three sectors of the film industry.

Madam, we are also considering
measures for improving the condi-
tions in the film industry. I had fre-
quently staited when I was connected
with the Ministry that it was high
time that we had a Provident Fund
for indigent artistes and for those
who pasg on to bad days from their
bright days. Theretore we are all
the fime evolving measures to ‘m-
prove conditions and I would appeal
to the mover to take these into ac-
count. For instance. the attention
of the State Government has been
drawn to the need for expanding
exhibition facilities. the lack of which
is at the root of many of the ills of
the industry. The State Governments
have been requested to ensure an
addition of 5.000 cinemas on a
phased basis. They are also being
requested to rationalise the entertain-
ment tax structure which at present
operates oppressively. A Committee
is being constituted to go into the
question of long-term requirements
of the industry in respect of equip-
ments cnd the manufacture of such
equipments in India. It is also pro-
posed to set yp a Committee which
will recommend artistic films with
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purpos:ful themes for exemplion
from entertainment tax. The questin:.
of setling up a Producers’ Fund »
partake the nature of an insurance
fund to offset «r mitigate the box
office hazards often encountered by
purposeful socia] filmg is under con-
sideration. We are also considering
the question of setting up a Public
"Trust to which film gtars and others
can contribute part of their income
ang such contrib:ationg would quality
for income-tax cxemption.

Madam, my attention has just been
~drawn to the fact that with regard
to obscenity, the Act is being amend-
¢d, and I think the Bill ig getting
ready. Madam. I am thankful to
the distinguishad artiste who opencd
the debate. Mr. Lokanath Misra, and
also so many otherg who have taken
part. I have taken noteg and if I do
not refer to them individually it is
not tecause of any lack of ros-
pect

SHRI BHUPESH GUPTA: Now
that he has spoken. I want to say

that it was in order to save time
that I took out my name, ana
now

THE VICE-CHATRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): The Minister ig interven-
ing. If yvou want to speak on this

Resolution you will get the opportu-
nity next time.

SHR! BHUPESH GUPTA: 1 am
just saying that the decision was that
this will be finished in three hours.
But now what is being done is . ..

THE VICE-CHATRMAN (SHRI-
"MATI TARA RAMCHANDRA
SATHE): Let him finish.

SHRI C. R. PATTABHI RAMAN:

I was saying that jf I do not refer
“to all the Members individually it
-was not due to any lack of courtesy
"but because 1 seem to have taken
more time than intended.
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THE VICE-CHATRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): You can take your time.
He 15 referring {o another Resolu-
tion,

SHRI BHUPESH GUPTA: Shall
I make the position clear?
THE VICE-CHATRMAN (SHRI-

MATI TARA RAMCHANDRA
SATHE): 1 know the position. Now
how much time will the Ministor re-
quire?

SHRiI BHUPESH GUPTA: The
point is, the time limit of three hours
that was decided upon is passed al-
ready.

THE VICE-CHATRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): But there are so many
speakers. And the Minist:or has not
yet finished.

SHRI LOKANATH MISRA: 1

would like to know particularly
about one point. What has happen-
ed to the Cincmatograph Committee?

THE VICE-CHATRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): If he finishes before 5.00
1 wi]l take the sense of the House.

SHRI BHUPESH GUPTA: 1t i3
not o question of taking the sense of
the House. You can ask the House
but it wus decded that this would
finish in three hours.

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): Lcu n'm finisa first anyway.

SHRI BHUPESH GUPTA: That
was what was decided. In fact I
objected to the three-hour limit but
it was decided like that and now
you want to go beyond it. Therefore
pleasc do not ask to respect any
direction of the Chair. 1 requested
that th: three-hour limit should no:
be there and that it should go on
as long as was needed. But it was
said, no it will be three hours. Well,
the three hours have passed and the
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discussion is going on. I find nobody
is concerned about it except me. Do
you think I am only speaking for
my Resolution?

THE VICE-CHATRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): Within the Rules three

hours were allotted but if there are
more speakers . .

SHRI BHUPESH GUPTA: There
you see. If the intention here is to
kill my Resolution that is a different
matter; otherwis> you should have
closed the discussion ang called me
to move it.

THE VICE-CHAIRMAN (SHRI-
MAT] TARA RAMCHANDRA SA-
THE): He has to finish his reply
ar:d the mover will also reply,

SHRI BHUPESH GUPTA: I am
very sorry that even when I do not
want to enter into a controversy I
am dragged mto it. In fact, if you
had said it before I would not have
even come. The decision here was
this Resolution would go on for three
hours but it has been going on even
beyond three houvrs =rd 1 find every-
body silent about it. I would like to
krnow why the permission of the
House was not taken at exactly the
ronclusion of the three hours. Was it
taken? No, Now you say there are
more people to speak. I did not speak
on this in order to accommodate.

THE VICE-CHATRMAN (SHRI-
MATI TARA RAMCHANDRA SA-
THE): When he finishes I will ask
the permission of the House whether
the House wants to continue or not.

SHR1 BHUPESH GUPTA: How
¢oes that come in?

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): The Minister has not yef
finished his speech and there are ;

many speakers and I would like to
have the gense of the House whether

the House would like to continue with !

-this Resolution or not.
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SHRI N. PATRA (Orissa): There
is a party meeting today. We have to
go.

SOME HON, MEMBERS: Does it
mean sitting longer?

SHR] BHUPESH GUPTA: 1 would
submit to whatever the House says.
Let me make that clear, But that day
I said, ‘Don’t fix three hours but leave
it to the Chair’ but then it was not
accepted. It wag said that the three-
hour limit must be there and my
suggestion wag turned down. So am
I not entitled to say today, ‘play the
game’? If the House still says other-
wise I will submit to the House but
this is a strange thing. What I fought
for on that day you are asking for
today. Naturally 1 will accept jt. The
principle goes. If this is not sccept-
ed, wc shall withdraw from the Busi-
ness Advisory Committee. It is quite
clear. As a Party we shall go out of
the Business Advisory Committee,

THE VICE-CHAIRMAN (SHRI
MATI TARA RAMCHANDRA
SATHE): Nobody from the House

said that only three hours are given.
There are so many speakers,

SHRI BHUPESH GUPTA: Madam,
kindly understand it. Precisely that
was my argument that day,  Madam
Vice-Chairman, you kindly under-
stand it. 1 am not quarrellihg with
vou or with the House over this mat-
ter at least. That was precisely my
argument on that day.

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): Will you please hear what

I say? 1 have asked the House whe-
ther the House would like to extend
this Resolution or not. The House
dig not say anything. Let the House
say what the sense of the House is.

SHRI BHUPESH GUPTA: That 18
al] right. I hope it will be there. Be-
fore every business opinion should be
taken. 1 do not know, but it is
only my appeal to the House,
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THE VICE-CHAIRMAN (SHRI1- |
MATI TARA RAMCHANDRA |
SATHE): Surely the House also |

does not want to sit longer.

SHR] BHUPESH GUPTA:
move my Resolution.

Let me

SHRI SHEEL BHADRA YAJEE: It
iti already five o’clock.

SHRI R. S. DOOGAR (West Ben-

gal): Mr. Bhupesh Gupta, we have

no objection to your moving ycur

Hesolution, ‘
SHR] BHUPESH GUPTA: I would

appeal to the Congress Party. I have
accommodated them, I am not disturb-
ing him at all, because I stand vindi-
ciafted. That is what I wanted. I hope
you will follow it. I pleaded that |
there are many speakers on the non-
oficial Resolution. There should be
no time-limit and it should continue
for two days, but you did not accept
it ang I was silenced on that day.
Toeday only I want implementation of
your decision. You do not allow it
because the next Resolution is mine.

SHR1 M. P, BHARGAVA: Madam
Vice-Chairman, may I make g gsub-
mission at this stage, if you will allow
me? The time allotted was three
hours. I quite agree with Mr, Bhu-
pesh Gupta. We started this Resolu-
tion at 12.15. It means that 45 minutes
were consumed in the morning, That
left 2 hours and 15 minutes for the
afternoon, That means up to quartcr
to five we could have continued with
this Resolution in the normal course.
The Minister was called before the
time expired and the Minister was on
his legs. Nothing has happened which
should annoy Mr. Bhupesh Gupta. As
soon as the Minister had finished and
if he was present in the House, pro-
bably his Resolution would have come
up, but he was not in the House and
we had to see that the House went ¢n
somehow till five o’clock and that was
the reason why the Minister was call-
ed just ten minutes before the expiry
of the three-hour period,
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SHRI BHUPESH GUPTA: Madam, I
know what is my fate. I want it to
go on record that my entire idea was
if I spoke it would take a long time
and that would lengthen the debate.
So, T said, take my name out. I would
be in the Prime Minister’'s meeting,
because the Party Leaders have been

called there. All these things were
made known. Here the information
about the meeting was also at short

notice. She regretted that it was at
so short notice. I rushed there. Even
then T took a'l this precaution and
cut out my name. I said when the
reply began I should be called. Every-
thing 1 have done. Now, if I am
wrong, I apologise to the House, be-
cause in this matter I do not want {o
oppose the House. After all you are
acting en your stand_ That I agree.
But remember it in future, if a three-
hour limit on a non-official Resolution
is put, at least our Party will not be
in the Businesg Advisory Cocmmittee
and we shall ron-cooperate. If you
a'low us, it is all right. T am not
questioning your stand or even what
my friend Mr. Bhargava said, or any-
thing that the House says. After all,
if T am not allowed, I am not allowed
to move my Resolution. I pointed it
out to you all the more because I
have been pleading the same thing
which has been happering today. Un-
like the other House, here many Mem-
berg give their rames and their right
shou'd not be curtailed. If necessary
a Resolution should be discussed for
six hours o- eight hours as 'ong as
the Chair permits it Now, it was
turred down. By chance in the ballot
it came this time. Otherwise, it would
not have come at all. Surprisingly
enough nobody wag there, neither the
officials here nor the Government to
advise you. At quarter to five as per
the decision. of the Business Advisory
Committee, the discussion was closed
and you were called upon to take the

permission of the House. I do not
question even that. Therefore, you
see how things work. All right. 1If

Mr. Bhargava and the Congress Party
want to have it, they can kill my Re-
solution. You can finish jt. A'terra-
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tively, you can allow me to move it.
Now, Mr, Doogar, whatever you want
youy can say.

SHRI R. 5. DCOGAR: You can
take the sznse of the House and allow
him to move his Resolution.

THE VICE-CHAIRMAN (SHRIMA'I
TARA RAMCHANDRA SATHE): You
can finish your speech.

SHRI C. R. PATTABH; RAMAN:
Madam, 1 do not think I will be jus-
tified in taking much more time.
While we are very happy to have
various suggestions made, a point to
be borne in mind is that though the
Ministry of Information and Broad-
casting have assumed responsibility
for the welfare of the film industry, a
number of other Ministsies gnd State
authorities, who actually deal with
the various problems affecting the in-
dustry, have also to be consulted. For
instance, except for the sanctioning of
cinematograph films import anq ex-
port of films, import, manufacture and
distribution of raw films, etc., all the
other aspects are the concern of the
State Governments. The largest share
of the revenues realised from the film
industry is also appropriated by the
State Governments. Much of the re-
venues are utilised by Tocal bodies and
in view of their commitments for
development expenditure, the State
Governments are rarely prepared to
forego revenue or undertake schemes
for the development of the industry
in that State. As it is not possible for
the Central Government to compel the
authorities to provide relief and as
the resources of the Central Govern-
ment are also limited, jt will not be
possible for the Government to accept
this Resolution as it stands. Madam, I
do riot think T wi'l be justified in tak-
ing more of your time.

SHRI LOKANATH MISRA: Now, I
have to ask a question. What hap-
pened to the Resolution that we passed
in this House to appoint a committee
to look into the cinematograph cen-
sorship?
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SHRI C. R. PATTABHI RAMAK
I am going to end with it. The Gov-
ernment is considering that. Actually
1f there is any delay it was because of
the Indo-Pakistan hostilities and later
on because the economy  measures
came. It is not that the Government
is unaware of it. I had asked for the
details when the hon. Member put the
question. As regards Mr. Bhargava’s
Resolution, I wish to assure the House
that it is still under consideration.

With regard to a trust to provide
retirement benefits after they with-
draw from the screen, that also is
being thought of. The funds will be
utilised a’so for raising the standard
of films.

So far as the exemption of enter-
tainment tax on films of high quality
with a social and national purpose is
concerned, we are evolving some pro-
cess. Asg I have said already, except-
ing one or two States, the others have
not agreed sznd we are persuading
them. I hope we will be successful.
I thank you, Madam.

THE VICE-CHAIRMAN (SHRI-
MAT1 TARA RAMCHANDRA .SA-
THE): Mrs. Talwar. . e

DR. M. M. S. SIDDHU: Are vye:_
going to sit longer? . . .

THE VICE-CHAIRMAN (SHRIMATI
TARA RAMCHANDRA SATHE): I
shall take the sense of the House. Is
it agreed?

SHRI R. S. DOOGAR: After we
finish this Reso'ution, I would request
the House to allow the hon. Member
to move his Resolution.

SHRI BHUPESH GUPTA: Thank
you very much. It js a little gesture.

‘

DR. (MRS.) MANGLADEVI TAL-
WAR: Madam, I am very grateful in-
deed to my colleagues and  various
hon. Members who have taken such
an active part in the discussion on this
Resolution, There were so many speak-
ers. T would like to touch upon very
briefly and reply to the points they
have ralsed.
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[Dr, (Mrs.) Mangladevi Talwar.]

First, Mr Lokanath Misra said that
1 did not know anything about the film
industry. It 1s true, Madam, that I
have not had the privilege of being
one of the actors or producers or
directors of the film industry. I would
hke to know from Mr. Misra why he
left the industry. Was he one of
those few people who did not get en-
couragement?

SHRI LOKANATH MISRA: I left
it myself. 1 did not want to continue.

DR. (MRS.) MANGLADEVI TAL-
WAR: He actually had no desire. He
only supports this because he feels he
must support.

Then Mr. Bhuwalka gave me figures
and he objected to all the 1industries
being nationalised. I had in the begin-
ning said that I did not stand for
nationalisation of all industries. I only
referred to the film industry and that
too on very good grounds, and I gave
a phased programme. T mentioned that
to avoid hardship or any damage to
the industry a phaseq programme
thould be planned.

Then Mr. Chordia actually sup-
ported me in every way. He said that
I wanted the film media of this coun-
try to follow the examples of Hitler
and Mao Tse-tung. In fact he did not
perhaps listen carefully to what I have
said. I only said that we should not
a'low this media to be in the hands
that are spoiling the mind of the peo-
ple. The mind of the young people is
being affected with the type of posters
which every speaker hag agreed are
not things to which young people or
old people should be exposed T only
objected to those things and j do not
want the Congress Party or any other
party, Madam to take advantage of
this media and use this media for its
own party work.

Shri Sheel Bhadra Yajee supported
me very strongly Shrimati Chatur-
vedi also supported me. Hardly there
was any point of disagreement

Mr. Mani opposed me But he also
agreed that there are some undertak-
ings like the Railways Hindustan
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Steel, etc., in the public sector.
Madam, different people have different
powmnts of view, He said that he objecled
to nationalisation because he said that
1t would only obstruct the artists and
other people of talent to grow. He hag
given many other reasons I cannot
touch upon all ¢of them. But his ob-
jections were many and I can only say
that he 15 free to have his own point
of view.

I was rather surprised to hear from
Shrimatj Lalitha Rajagopalan when
she mentioned that the film 1ndustry
1n the Soviet Union is not nationalised,
1t 18 only under one Minister. Madam,
it 1s always the case that every depart-
ment of Government ig on'y under
some Minister, and as Shri Arora
pointed out the film industry in the
Soviet Union is under the full control
of the Government, and I agree that
they are producing good artistic
things. Ballet dancing is exceptionally
good in the Soviet Union. Also Ham-
let, which is of British origin, has
been produced based in Moscow, and
there cannot be any greater tribute to
that countrv’s artistic talent,

Then regarding Shri Pahadia:
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Then Shri Arora supported me and 1

have nothing to say anything to con-
tradict anything that he had said

Then of course 1 verv carefully lis-
tened to the Minister’s remarks, to his
intervention, and he has given much
useful information ang the Govern-
ment’s point of view on this. I am
gratefu! to him In view of the Minis-
ter’s remarks and the points of view
of many of my colleagues expressed
on the floor of the House, Madam, 1
do not wish to press the resolution 1

beg leave to withdraw the resolu-
tion ¥
+For text of the resolution wvid~ col

1921 supra
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Resolution
drawn.

was, by leave, with-

RESOLUTION RE PREVENTION OF
INTRUSION OF BIG MONEY AND
USE OF GOVERNMENT MACHI-
NERY IN ELECTIONS

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA SA-
THE): Mr. Bhupesh Gupta, you may
move. There is time limit also.

SHRI BHUPESH GUPTA (West
Bengal): I am very grateful (o you,
Madam Vice-Chairman, to Mr. Doo-
gar and even to Mr. Bhargava—we do
quar:-e]l but we come to an agreement;
1 am grateful to you all. I beg to move
the fol'owing Resolution: —

“This House js of opinion that in
order to ensure free and fair elec-
tions the Government should, in
consultation with all recognised po-

litical parties, take effective and
concrete measures to—
(a) prevent intrusion of big

money into elections;
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use of Government
machinery in elections

(b) prevent the use of Goverwn
ment machinery in any form or
in any manner, in favour of any
political party,

2020

(c) restore fully fundamental
rights and civil liberties and, ijn
particular, stop all detention with-
out trial of members and workers
of any political party or of any
popular mass organisation."”

Again I thank you. If you ask me
to speak, I will speak.

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA SA-
THE): You can continue next time.
The House stands adjourned tiil 11
A.M, on Monday.

The House then adjcurned
at nineteen minutes past five
of the clock till eleven of the
clock on Monday, the 2Ist
November, 1966.



